5573 Demands for Supplementary BHADRA 7, 1883 (SAKA) Discussion §574

Grants (General)

lly engaged in the production of the
film,

As 1 have already said, with the
first prize, the President’'s gold medal
awarded to the producer, a cash prize
of Rs. 20,000 is award to the Producer
and a cash prize of Rs. 8,000 is award-
ded to the Director. The second prize
is awarded with Rs. 10,000 to the Pro-
ducer and Rs, 2,500 to the Director.
Then, for the third prize a certificate
of merit is given. Shri Tangamani
has raised the point as to why a cash
award is also not included with the
certificate of merit. I hope that in
the next awards this question will be
fully considered. Three prizes of the
same category are also given for the
pruduction of children’s films.

15 hrs.
[Mr. Speaxer in the Chair]

Shrimati Ila Palchoudhuri said tha
on cash prizes were given to the
producers of the children’'s films. My
information is that the same priz-s as
are awarded 1to the feature films
Rs. 20,000 and so on are also awardel
for the children’s films.

Mr. Speaker: He may continuc to-
morrow.

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): [
guillotine to be applied?

Mr. Speaker: I think some ‘“oa.
Members want to take part in this
debate.

The Deputy Minister of Finance
(Shri B. R. Bhagat): I will take only
one or two minutes. All the points
have been covered by the other
speakers and 1 will finish in a minute
or two.

Sardar Swaran Biagh: We can finish
in two or three minutes, if you can
Eive time now; there is not mu-h 1o
be said. But we are in your hands.

re. Statement made by Prime
Minister regarding Punjabt Subu
Mr, Speaker: If it is a question of
starting the other business at 315, 1
have no objection....

Some Hon. Members: No, no.

Mr. Speaker: They would like to
inish this and they say they are not
going to take long. He has con-
cluded.

Shri A. M. Tariq: He has not con-
cluded, Sir. We are anxiously wait-
ing for the speech of Shri Joshi.

Shri Tangamanl: He has a few more
points to cover.

Mr. Speaker: I will call himm to-
morrow. Let the hon. Ministers
answer everyene of those points that

have been raised.... (Interruptions).
Shri Mathur.

1563 hrs.

DISCUSSION RE: STATEMENT

MADE BY PRIME MINISTER RE-
GARDING PUNJABI S8UBA;

Shri Harish Chandra Mathur (Pa'l):
Mr. Speaker, Sir. 1 beg to move tne
moii~n standing in my name and that
of other twelve hon. Members of tlis
House regarding the statement male
by the Prime Minister in Lok Sa%ta
on the 28th August, 1961 regarding
Punjabi Suba and fasts undertaken by
Master Tara Singh, Swami Ramesh-
waranand and Yogiraj Suryadev.

Mr. Bpeaker: Before he prozeeds
further, 1 would appeal to all hon.
Members here who decide to take
part in this debate to take accoun® of
the seriousness of the situation.
While their arguments may be very
convincing and forceful, as far as
possible the language should be mod--
rate. No heat need be caused and no
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to say, by way of caution, that all
arguments, whatever are necessary to
convince one side or the other, may
be laid. The country is also watch.
ing us. So, in the matter of expres-
sion, let the language be as moderate
as possible,

Shri Harish Chandra Mathur: Mr,
Speaker, you have given a very cor
rect advice in this matter., When
passions run high and regional and
sectional interests are there to blur
our visions and certain electoral zon.
siderations wcigh heavy on us, we
are likely to lose sight of reason and
realities and our visions are likely to
be blurred very much. We are
speaking on g subject which is of very
grave concern to all of us and it is
only correct and proper that this
House should have taken note of this
statement.

Mr. Speaker, uninfluenced by this
agitation and even by the statement
laid on the Table of the House by the
hon. Prime Minister I wish to submit
that I hold very strong views in this
matter., When, for the first time, the
quest on of the reorganisation of the
States was discussed, when I was not
even a Member of the Congress, in
the Rajya Sabha, in 1955, I stated very
clearly:

“l am fully aware of the very
strong opinion in favour of the
reorganisation of States on a lin-
guistic basis and this opinion,
coming as it does from persons
whose patriotism is above suspi-
cion, 1 respect, but 1 have also not
the leas: hesitation in saying that
I do not share that view. The
phantom of linguism and the clan
consciousness which it has arous-
ed and which it proposes to keep
alive are to my mind a grest
danger to the unity of India, The
unity of the country demands that
while giving a proper place to dif-

farent lanmunses in thiz sountrv.
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of States on that basis and ignore
the need for a free flow of popula-
iion in this development era.”

I hold fast to those views. In thi
particular matter, I have not yet bee
able t» see whether it is only th
linguistic State which is demanded o
it is someihing else, Again I submi
that I have the greatest respect fo
those people who have different view
on this matter but it is absolutel
necessary in the best interestg of th
country that we have an objectiv
analysis of the entire situation. Whe
an agitation is on, passions run hig
and all sorts of statements are mad
It would be refreshing to see whi
was said by the States Recrganisatic
Commission itself and see wheth
those factual premises are still the:
or whether there has been any ne¢
for a change and whether the conel
sions drawn by the S.R.C. hold got
today or whether through passage
time and the events that have taki
place there are reasons for us to chan,
our views and our opinion. Tha
people had gone into this matter ve
thoroughly, had collected all the n
cessary factual information and h
come to certain conclusions. Thr
distinguished citizens of th.s ¢ount
uninfluenced by any class or politi
consideraticns, gave a  particu
opinion, Let us examine those a
then see whether certain situatic
have developed which compel us
come to different conclusions. I wo
like to draw the attention of the Ho
to oaly two cr three paragraphs
that report. On page 144, they say

"A peculiar feature of the de
mand for a Punjabi-speaking Stat
has also been that, while othe
demands for separation fror
existing composite States have ha
the backing of an overwhelmin
majority of the people of th
language group seeking such sept
raticn, the demand for a Punjat
speaking State is strongly oppose

hyv large sartinne of nernla smeak
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constituted into a Punjabi-speak-
ing State.”

Here is a distinct feature. We are
told that we discriminate against
Sikhs, against Punjabi; we are not
following the same formula about lin-
guistic States which we follow else-
where, Here are certain very special
features to which the SR.C. wanted
t - draw our particular attention. Here
is something which is very different,
and which will compel anybody to
take a pariicular decision in respect
of the Punjabi Suba. So, it has got
its own peculiar problems, They fur-
*her say as follows:

“The problem, therefore, is sui
generis, It has to be examined
aga'nst its own peculiar back-
ground."

They go on to say as follows:

*....This is so because the Pun-
jabi and Hindi languages as
spoken in the Punjab are akin to
each other and are both well-
understood by all secticns of the
people of the State. Nobody has
seriously argucd before wus that
the present set-up presents any
difficulty so far as the communi-
cational needs of the people are
concerned.”

The report further says:

“The Akali Dal memorandum
itself states that the Punjabi-
speaking people carry their cul-
ture and language with them.
Quite clearly, with this widespread
dispersion of the Punjabi language
in recent years the intermingling
of Hindi-speaking and Punjabi-
speaking pe:ple, it would be im-
possible to create a compact uni-
lingual State.”

Let us clearly understand this If it
was another ground, if they want the
State on some other ground, that
would be a different matter, But if
the State is wanted only on the basis
of language, as is the present position,

Discussion re. BHADRA 7, 1888 (SAKA) Statement made by s¢78

Prime Minister regarding

Punjabi Suba
and if it is not a homeland for the
Sikhs, a separate Siate for the Sikhs,
and if it is only on the basis of
language, then, the Commission has
made a pertinent observation in this
regard, It says:

“The creation of a Punjabi-
speaking State would offer no
solution to the language problem,
the present arrangements for the
recognition of both Punjabj and
Hindi could n-t be done away
with, and the controversies would
not in all probability come to an
end, and while no major problem
would be solved, both the
languages might suffer.”

That is, they would not ga:n anything.
The report further says as follows:

“The case for a Punjabi-speak-
ing State falls firstly, because it
lacks the general support of the
people inhabiting the area, and
sccondly, because it will not eli-
minate any of the causes of fric-
tion from which the demand for
a separate Punjabi-speaking State
cmanates. The proposed State
w Il solve neither the language
problem nor the communal pro-
blem and, far from removing in-
ternal tension, which exists bet-
ween communal and not lingulstic
and regirnal groups, it might fur-
ther exacerbate the existing feel-
ings.”

So, these distingu'shed persons,
absolutely disinterested in all res-
pects, have given a clear and objective
analysis.

of 5.R.C, have been followed!

Shri Harish Chandra Mathar: We
have to see whether the recommenda-
tion is reasonable or not. Let me tell
my hon. friend that if I were to deal
with the entire gamut of the q
1 will be able to convince him
all reasonable recommendationg
been followed almost to the cere.

z!zg
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let us not stray away. Let us confine
ourselves to the issue before us and
let us at least try to be reasonable in
this matter, Let us have an objec-
tive s.udy of the whole situation, 1
want ta know whether my hon. friend
has any arguments against the poinis
wh ch 1 quoted, whether he disputes
thg factual summing up of the situa-
tion. I am not quoting any further,
and I do not consider it is necessary
to go inte details. The Commission
has gone into the details of what you
cons.der t» be a Punjabi-speaking
State or area, and it has given the
{actual information regarding the stu-
dent populati:n also, which opted for
Hindi exam nations. About 70 per
cent. of the students in those areas
which you now wan! should be ea:i-
marked as a Puryjabi-speaking area.
want the examinations to be conduct-
ed in Hindi. They are the student
population who had nothing to du
with our politics, who had n> eyes on
the elect ons. They have ooted for,
nand have asked for the examinalions
should be conducted in Hindi. T am
not here propagating the cause of
Hindi or the cause of Punjabi or any
other language, I only say that all
these facts, and the factual position as
stated earlier, sh:uld be taken in'o
consideration.

Sir, 1 would 1 ke now to draw the
attention of my hon. friends sitting
over there to the utterances which
have been made by those very leaders
who are today asking for the Punjabi
Suba, What do they say? Sant Fateh
Singh, speaking only in March last,
somewhere near Karnal, while ex-
plaining his demand for the Punjabi
Suba, stated someth'ng which de-
mands the attention cf the House. Let
us see what conclusions we can draw
from that He said, in regard to the
Punjabi Suba, that there was ng alter-
native but to the grant Punjabl Suba,
and why?! Because it was to save the
honour and protect the interes's of the
Sikh community; not the language.
He explained why he wanted Punjabi
Suba. It iz because that it was re-
quired to save the honour, I do not
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know what honour he means, 1 do
no. know whether he feels greatly
honoured by be.ng a citizen of India
or by getting himself shrunk to a
particular area and to protect the in-
terests of the Sikhs! 1 cannot under-
oiand it, He possibly does not realise
:hat he means to identify this demand
with the demand for a Sikh State,
When he says like this, you cannot
come to any other conclusion.

Even Shri Jaya Prakash Narayan,
for whom these leaders have very
great respect, says that “you must
please remove this stigma of commu-
nalism from Punjabi Suba issue and
try to woo the Hindus in favour of it".

Even Sant Fateh Singh said the
other day that *“I care much more for
the goodwill of the populati:n, for the
better relationship of the Hindus and
the Sikhs than for the Punjabi Suba”.
But are we going to do that? I want
to know whether these fasts are direct-
cd towards that end. I want to know
whether these things are not creating
bad blood, creating communal {feel-
ings, or creating g.odwill, That is the
question, It is not only the testimony
of these three distinguished persons
who had wr tten this Keorganisation
Report and who had nothing to do with
politics, but persons who take an
vbjective view of these things have
themselves time and again repeated
these things, namely, against a separate
area f:r the Punjabi-speaking people.

1 do not say that this demand is only
on the communal ground. The resis-
tance also is made on the communal
ground. Both cancel each other out.
One does not justify the other. If
there is a real, blatant Sikh communal
feeling, then, from both the sides,
there is resistance. There is resistance
from the Hindu side alss, Both are
communal, I have no hesitation in
saying that But one does not justify
the other. Each cancels the other, and
we come to the conclus’on that we
could not adopt in this case any course
but the course that has been adopted
by us 20 far in this matter.



5581 Discussion re. BHADRA 7, 1843 (SAKA) Statemen: made by 5821

Let us see what these fasts are
going to lead to. I would appeal to
every Member of this House who takes
part in this discussion and others on
this accasion to appeal to the great
friends of ours, our respected leaders
for whom we have respect, to see that
‘hey give up their fasts. We want to
save their l.vess We want them to
give up their fasts. But, when we ask
that Master Tara Singh should give
up his fast, does it mean that Swami
Rameshwaranand should ¢.ntinue his
fast? All of them should give up their
fast. It is not a democratic way of
dealing with the situation. Tt s
obvious and clear.

What are the grievances which they
bring, in respect of the working of
the regional formula? The Prime Min-
isler was more than generous and good
enough: to say that the Government
will enquire into the working of the
reg'onal formula if they think that it
is not working satisfactorily. If they
bring in any grievance that the re-
gional formula is not working well, we
are prepared to probe into tne matter.
The other thing was about discrimi-
nation cf the Skhs. What is the dis-
crimination? Let us have something
specific. Instead of making a general
complaint, let them give a specific
thing. In spite of our requesting them
and in spite of inviting them to give
us instances of specific grievance or
discrimination, specific grievances are
not handed over. If the grievances
are pointed out, and handed over, they
will be enquired into, And then
nothing remains, I do not think that
that is the way in which we can pro-
ceed in this country.

Another unfortunate thing is this. I
am a deeply religious man myself
(laughter). 1 do not know why there
should be laughter; that is because

ceptions of a secular State. Bu* ] do
not see how religious places should he
made the storm-centres of all political
activi

Prime Minister regarding
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Government which can give sanctity
to these places. It is those people who
are in charge of these places, who
manage these places, that can give
sanc.ity t- them. I was, as a matter of
tact, really surprised when Shri Tyagi
raised this question, today that the
wiit of this Government would not
run into these temples, mosques and
gurdwaras. I thnk it is a most
ununderstandable situation. These are
not foreign territories; the writ of tne
Government will deflnitely run all
over the country. It is our duty to
see that these gurdwaras, mosques and
temples are utilised f.r no other pur-
pose than religious purposes, for ema-
nating love and affection and for bring.
.ng tne people together, rather than
making them the storm-centres of ag-
tations, to sit there and spread agita-
tion from there or to harbour the 2r-
munal; there. That is absolutely
fantastic.

Another thing which has come to my
notice during these discussions is about
the Government's distrust of the Sikhs,
I cannot conceive of anything more
fantastic than this, The Sikhs are nrs
good patriots as anybody else. As a
matter of fact, we have always held
the Sikhs in very high esteem and ‘he
Sikhs are n a position of pride in Lhe
army. We would not have in the
army pe ple in whom we have any
distrust. Certainly I cannot under-
stand what is the origin or the “asis
for such a vicious thought, which is
being spread. I do no! know whether
it is only for the sake of propaganda
or for what purpose :t is meant.

We have the greatest respect for asll
these leaders, We are very gravely
concerned about them. But I think
we are more c ncerned about the tofl-
ing masses of Punjab, Are the gene-
ral masses interested in these problems,
or are these problems the creation of
us, most of us? The toiling masses,
who are interested only in the deve-
lopmental activi‘ies are not very much
concerned about the bifurcation. Ree
what happened in Rafasthan. In the
first Plan, we could do absolutely
noth'ng, simply because we could not
come together; we could not take the
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impact of the reorganisation. The
Planning Commission has been ex-
plaining to the country how the deve-
lopmental works could not proceed
satisfactorily because of the reorgani-

tion, the problem regarding the ser-
vices and all that. So, I cannot simply
understand how Punjab or anybody 1s
going to gain by this.

My firm conviction is, if the advice
of Shri Jaiprakash Narain is heeded,
if goodwill is created, if this feeling of
communalism is permitted to subside
and if the agitation is siopped, I am
sure there would be absolutely no
dificulty about Punjab, They will
discover that with this change, they
have already got the Punjab: Suba.
There would be no trouble.

Lastly, I would like to submit that
this Government should be absolutely
fair and firm. Firmness is all right,
but it is also very necessary that we
ace very fair. But once we are con-
«inced that it is a very fair attitude
that we have taken, then the Govern-
ment must be very firm.

1 submit that the statement of the
Pr.me Minister is acceptable, well-
reasoned, faces all the realities,
accomm .dates most of the viewpoints
and yet is couched in most concilia-
tory terms. I hope full advantage will
be taken of the attitude of the Gov-
ernment and the Prime Minister and
this House will speak in a tone that
w.ll persuade these fasting leaders to
give up their fasts and try to create a
better climate and goodwill among all
people residing in that State, ab.ut
which we are all proud. After parti-
tion, it was one of the deficit States,
but its toiling people have turned it
‘nto a surplus State, Today the per
capita income of Punjab is the highest
and they are the people who have
been working hard,

How has this linguism s'opped their
development? It has not stopped their
development, The development has
been going fast. Let us not do any-
thing which will jeopardise or which
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w 1l affect this development. We pay
a iribute to the toiling masses of
Punjab and we hope that a new ecli-
mate will be created, so that all these
agitational feelings may subside.

Shri H. N, Mukerjee (Calcutta-Cen-
tral): Mr. Speaker, Sir, we meet today
in the context of certain events that
have a potentiality of political danger
and are also emotionally surcharged,
eveaats which are serious in themselveg
and which, if not properly tackled,
might produce consequences which are
ter:ible to contemplate. That being so,
I had expected. though it was hoping
against hope that my friend, Shri
Mathur, would speak in a temper
which would contribute to easing the
tension, which exists today not only
in the Punjab, but aslo in contiguous
territories.

The Prime Minister, is leaving
tomorrow, but he has not, I am sorry
to note, ostensibly relaxed the rigidity
of the stand which he has taken up on
the question of Punjabi Suba and
Master Tara Singh's fast. It might
sound trite, but the statesmanship, the
generosity and understanding which
it connotesg continue to be potent and
I do say that it is being given the
go-by. I notice from the correspond-
ence which the Prime Minister laid on
the Table of the House how he has
described Master Tara Singh as a per-
s01 who makeg highly irresponsible
statements, But what is more import-
ant to the country, whatever Master
Tara Singh might or might not do, is
that the Prime Minister shows a
greater sense of responsibility in re-
gard to what is going to happen to our
country,

But what we see from day to day, as
Master Tara Singh's fast continues—
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vated. We find tensions and uncer-
tainties are being aggravated. The
situation remains grave and yet, we
do not see Government displaying a
real anxiety and political prudence
and that is why I am very sorry that
the Prime Minister's statement laid on
the Table of the House yesterday is so
unsatisfying.

The Prime Minister dismisses the
demand for Punjabj Suba. I have
noticed also a tendency In many
quarters even to refer to the words
Punjabi Suba in a slighting manner. .
do not understand it. Suba ig just as
good a word as Pradesh, We have
Andhra Pradesh and if the Punjabis
call for a Punjabi Suba, it is a very
good way of expressing their claim.
But in any case, that is not a matter
about which we are quarrelling.

With regard to the formation of a
linguistic State for the Punjabi-
speaking people, as far as we are con-
cerned, our stand has been communl-
cated urgently and personally to the
P:ime Minister; and that is that we
support in principle the formation of
a linguistic State where Punjabi ig the
principal language. In principle we
support the formation of the State and
we desire that the Government makes
an announcement to that effect. I say
s0 because. I may tell my hon. friend,
Shri Mathur, the people of Punjab
are keenly interested in regard to this
matter. If most of them happen to be
Sikhs, it is not any crime on their
part. I do not know; it might be
found on a proper delineation of the
Punjabi-speaking areasg that the Sikhs
perhaps will not be in a majority. But
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fellow. That is why he has been our
national leader, not particularly

because of some intellectua] attaine
ments but of a capacity which surely
we have discemed, of his being able
to find out what the other man feels.

What about the Punjabi-speaking
people? Perhaps some Punjabi-
speaking Hindug are opposing Punjabi
Suba. 1 would not like to say any
word which you have advised us to
avoid—because | was going to say it
is vulgar—but it is undesirable. When
the Punjabi-speaking Hindus repudi-
ate their own language there must be
some peculiar communal motivation
behind their repudiation—of  many
Punjabi-speaking Hindus—of their
own mother language. But that has
happenied. So what are we going to
take &8s a criterion of the wishes of the
Punjabi people? Are we going to
take only the opinion of those people
who can go even so far as to repudiate
their own mother language, or are we
going to take the opinion of those who
really and truly are Punjabi-speaking
people? And, if the Punjabi-speaking
people are asking for something, we
have got to understand that and it is
no good taking up a bureaucratic view
of the matter,

I notice that in contrast with the
parts before independence, because the
Congress has formed the Government
of the day, a executive view of the
matter is being taken about every-
thing, an administrative slant s
given to every thing. Here is a de-
mand. Is it going to disturb law and
order of a particular area and the
Home Ministry will be up In ams
against it? But it is necessary not to
pursue in thig; matter, not to have a
purely executive and administ ative
view of the mstter when the genti-
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taken on the hugeous shape as it has
done today.

I do not like many of the aspects of
their movement ag it is being conduct-
ed today, but it is neithes here nor
there. The basic demand of a Pun-
jabi-speaking State is a demand which
is underlined with our tradition, and
that is why it is our duly, it is our
responsibility, it ig a matter of princi-
ple for us to accept the idea of a
Punjabi Suba. 1 say, therefore, accept
the principle because it is just and

proper.

I say also, at the same time, that
the implementation of that principle
will have to wait, and I say that
because 1 know that for a variety of
reascag which are  very undesirable
the Punjabi Sikhs and Hindus by and
large perhaps do not agree in the
manner in which they should. That is
why it is necessary to have some time
after announcement of the accept-
ance of the principle to say that the
implemcatation of the principle will
naturally take some time. The Punjabi
Sikhs and Hindus have got to remain
together. The artificia] animosities
which have been whipped up by cer-
tain communal organisations have got
to be resolved. The Hindi-speaking
areas will have to have somewherc
special provisions and they will have
to have the necessa:y safcguards.
Naturally, thiz process will take some
time. But the principle should be im-
mediately recognised, because without
that you cannot win the heart of
Punjab and unless you win the hearl
of Punjab, all this talk of national
integration which is going on every-
where—wherever I go I am hearing
this talk—will produce a mouse, all
this talk will be found to be so much
moonshine and not sunshine,

I know the AkaMls who are so very
much in the picture have been com-
munal. We ourselves, the Commun-
ist Party, have had to fight the Akalis
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Mathur we have openly come out
against the misuse of Gurdwaras and
whenever and wherever communal
passiong have been roused we have
tried to fight it with all the resources
at our command in order to restore
the no.malecy and harmony in the life
of our people. So, as far as the Akalis
are conzemed perhaps we can produce
a bill of charges against them. Who
does not know that the Akalis have
often behaved in a very communal
manner? But ig it necessary, is it
statesmanship in the year 1961 to rake
up those things about Master Tara
Singh and other Akalis? Are there
only Akali communalists? Is not
Hindu communalism also very much
in the picture? That is why 1 say, let
us take a principal stand and then
ultimately you will rectify these
things.

The Prime Minister in his statement
has argued the matter, and he speaks
2: if the linguistic States principle
wag not a national decision to be im-
plemented, the idea being that the lin-
guistic Stawcs idea was possibly arriv-
ed at in the pre-independence days
for some opportunistic purpose. I do
not think so. ‘The idea of having
liaguistic Stateg in this country was a
national decision whose rationality
has nat gon. b the wall: it continues
st.1] to bo u rational and  rightful
thing. And it is a pity—I am sor:y
to have to say that—even from recent
experience he seemg to learn mothing
and to f-rget nothing, In 1952 he re-
sisted the idea of an Andhra State, He
s2id on those days that it was not a
viable State, He said that a separate
Andhra State would hurt India’s unity.
But he wag proved to be wrong.
Andhra Pradesh was set up and it is
fuactioning since then. Of  course,
Sriramalu had to die, a great many
other people had to suffer and a very
high cost had to be paid for the
achievement of Andhra Pradesh.

Then again, only a few years ago,
when we were Members of Parlia-
ment, in 1958 he was fighting to  the
last ditch and he was being supported
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by large numbers of Members of Par-
liament belonging to different pa:ties
in the House, against the bifurcation
of Bombay. All Members of Parlia-
ment who stood by him—they alway®?
do that—signed memoranda arguing
how Bombay should not be split up at
any cost. But the people of Mahara-
shtra and the people of Gujerat—
whatever the Members of Parliament
in 1956 might have thought—thought
differently and they had their way.
But a very heavy price in struggle
had to be given, a price in lives lost
and suffe-ings undergone, and it was
Government which was responsible
for this because bf its obstinate
resistence which ultimately proved
to be not only futile but foolish, Any-
how, Maharashtra and Gujerat are
there today happily working and,
paradoxically, Congress claims credit
for the formation of those States—
Maharashtra and Gujerat.

Now, following upon our experi-
ence in 1952 and 1956, in 1960-61 we
have had this demand for a Punjabi
Suba. Again the idea is being reviv-
ed in the old manner. By all means,
as 1 said before let us point out the
wrong way :n which the Akalis pose
it and fight for it. But is it because
a rightful principle is being nosed
wrongly by a wrong set of people
we should not accept it? Since thai
appeals to the emotions of our people
and if. not only that, it really and
truly makes for effective administra-
tion, administration in conformity
with the interests of the common
people whose language has got to
have s certain posit'on as far as the
Government is concerned? Now,
just because the Akalin are a kind of
peovle whom we wish to malign,
perhaps for good reasons, we try to
adopt this attitude. That is why,
because of this executive approach
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administration as a whole is entirely
dependent on the governmental
machinery of represson. They can
control the situation for a time, but
they cannot for all time heal the
wound in the Punjabi heart. But it
something happens, it somcthing
tragic happens—I do not know, the
Prime Min‘ster will have gone to-
morrow. and if something very bad
happens. and it might very well hap-
pen the wound in the Punjabi heert
will take a very long time to heal,
and that would be something damage
which you do to the integrity of our
country. That is why 1 say, please
do not take recourse to bureaucratic
and administrative and repressive
methods in order to put down a
demand which appears from all the
available facts to have captured the
imagination of the people not merely
in a sentimental fashion but &ls0
from the point of view that linguistic
States are the principal med'um for
linking the administration with the
lives of the people. And Punjab is
the only area in the country which
has been deprived of the application
nf that linguistic princ'ple. The
Punjabis have a sense of discrimina-
tion, only because of that, not because
of the fatuous charge which, we
think, is completely fantastic that
Sikhs are not getting sufficient jobs.
Sikhs, of course, are getting very
good jobs, and why not? They are a
very good set of people and they are
getting jobs also. It is not discrimi-
nation of Sikhs in regard to employ-
ment, but it is discrimination against
the Punjabli language, it i; diserimi-
nation against the Punjab'-speaking

people, it is discrimination against
those people who are out of the
Punjab, . ...

The Prime Ministor and Minister of
Externa] Affaley (Shri Jawaharial
Nehru): Will he point out where that
discrimination against the Punjabl
language is? Give us some instances
(Interruptions.)
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major'ty of the people in a ceriain
area which is eontiguous, and this is
a language which is not being given
its rightful position.

Shri Jawaharlal Nehru: What does
he mean by that?

S8hri H. N. Mukerjee: 1 know the
Prime Minister has said “We do not
have unilingual States only”. 1 shall
come to that point. He said ‘“We do
not have unilingual States only”. Of
course, we do not have unilingual
States alone; but our States are de-
limited on the basis cf a language
being the language spoken by the
majority of the people there in that
area, You make the amplest provi-
s'on for linguistic minorities, and it is
terribly important, as events in Assam
and other places have shown, but do
not quibble words like *“unilingual”,
“linguism” and that sort of thing. D>
not merely say that we do not want
unilingual States, Who wants uni-
lingual States? And where in the
world do you find a completely uni-
lingual State? Does not France con-
tain people near the frontier who
speak something like Spanish, a sort
of patois and m-re or less a mixture
of German and French? You cannot
find that anywhere. In our own coun-
try, in every State naturally, there
will be people speaking other Indian
languages. and no marticular province
will be a completely unilingual S‘ate.
Punjab would not be a unilingual
State because Punjab have got a
very large Hindi-speaking minoritv.
You must sp demarcate the area that
the Hindi-speak‘ng minority would be
lesser, they might perhaps go to other
areas, or there may be special safe-
guards for their own language and
they might remain inside Punjab. but
the point in....(Interruptions) If
Punjabl iz not a majority language.
that is a d'fferent matter, but Punjabi
is the majority langusage, and, surely,
Punjabi is being keot out of the arena,
as far as the rightful application of the
nrinciple is concerned.

I have seen also in the statement the
Prime Minister asking Master Tara
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Singh to give up his fast, We all ask
Master Tara Singh to give up his fast,
because fasting perhaps leads ncwhere.
But the Prime Minister goes on to
argue that it is a wrong and anti-
democrat’'c method of doing things. I
wish to remind the Prime Minister of
the saying that father ate sour grapes
and the teeth of the children were
sitting on the edge. The Congress ate
a lot of sour grapes and the teeth of
the children of the Congress have been
i.'ing "n edge. You started this busi-
ness of fasts. You cannot say “heads
I win; tails you lose”. You have made
fas's a method of political campaigning
and instrument of popular mobilisa-
tion. 1 do not like it myself and you
may not like it in your personal capa-
citv, but you have, in ynur political
career, over and over again utilised
the method of fasts in order to mobi-
lise the people. Until you change this
context of things do not blame your
political opponents for taking recourse
t~ a2 method which vou yourself were
pl'eased in adopting before, But I say
this, we want Master Tara Singh to
give up his fast, because mercly fasting
i= no good WBes'des, the principle has
to be established and propagated fairly
and truly, and that would be achieved
if Master Tara Singh gives up his fast.
But I think it is up to the Govern-
ment, at the same time, to make a
senerous and statesmanlike gesture.
and that is to say that the linguistic
principle, being something which the
whole country has adopted, should also
he applied in the case ¢f Punjab.

In regard to the regional formula.
the Prime Minister has stated certamn
things at nage 8871 of the Uncorrected
Debates where he said that he was
fully prepared to have the mat*ter of
the regional formula examined bv the
representatives of the region and the
Punjab Government. It is a pood
thing. but it is very unhappy that wis-
dom dawned on the Prime Minis‘er =o
late. If only he had said this thing some
time ago. some two or three Years ago,
the whole face of the Puniab might
have been changed, but he did not do
s0, and the wisdom came too late, and
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that too in small instalments so
grudgingly, so gradually, that he seems
to be losing his grip, and that is why
it is necessary that something is done
about it.

Punjabi-speaking pec-ple and the
Punjabi language are not supplicants
a: anybody's door. The Prime Minis-
ter says ‘“We shall do these things for
the language; whatever your claims,
some of them have been ronceded; we
shall give some more things”. They
are not asking for favours, they are
not asking for a little more of en-
couragement and that s~rt of thing.
They want what the rest of the coun-
try has got, as a matter of right, and
they alone cannot be singled ou* for
this kind of discrimination, and that
is why I repeat that yvou have to arcept
the principle of linguistic States in re-
gard to Punjab and you have to work
out the details very carefully and
without any hurry.

We have to make sure of Sikh and
Hindu harmony and co-operation and,
for that purpose, the Sikhs also, after
they have been properly approached,
would have to make the right kind of
response and, I am sure, they will, if
properly  approached,  generously
approached, the Sikhs would make the
right kind of response. The Sikhs and
Hindus are b-~th Punjabis and they
have to live together in their own
country by creating a strong Punjab
which will be not only the soul of
India, as in the past, bu* verv much
more, an agency of reconstruction,
economical, industrial, technical, cul-
tural and in so many other ways, and
that is why in our own emerald coun-
try, this wonderful country where
there is so much of distinctiveness, we
want that distinctiveness should
flourish and seperation sghould never
come into the picture. Let that dis-
tinct quality of the union of this coun-
try be recognized, and THen thev will
come towe‘her and integrated, proper-
lv and truly, in a kind of real unity
of the whols of India. That was the
kind of vision which was brought ogt
fn our pationg] snthem—
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quw feqrany aus ofey

The whole concept of the unity* of
India is emblazoned in our national
anthem. That can only be achieved
when you have undersiood the desire
of the Punjabi people and acted gene-
rously like a statesman and not with
a footling little mind of a bureaucrat
rul ng the administrati-n. Approach
the Punjabi heart in tha‘ spirit and
vou will win the Punjab! Héart and
that will really make a contribution
to the national integration,

Shrl P. S. Daulta (Jhajjar): Mr.
Speaker, ! congratulate the Prime
Min'ster that at least for once in the
administration of the country he was
not inelastic and he was not rigid. 1
have seen in  India labour leaders
siriking, or going on hunger strikes.
For ins‘ance, Shri Gopalan was on
fast ‘'n Kerala. But the Primce Minis-
ter did not write to him, even though
certainlv hig contribution in publie
life to India is not lesser than that of
anvbadv who has under‘aken any fast.
Let me make it clear that my leader
started negotiations and it was he who
wrote the first letter: breaking all
rigidity of the governmental tradition,
he wrote “please d> not go on fast”
and he started the negotlations in such
a wav that some people had grouse
that thix wav the adminis‘ration can-
not work. He did it because he was
not rigid and he was not inelastic and
he simnly wanted to save the life of
Master Tara Singh. 8o, there is ne
doubt about i* that so far as the Gov-
ernment i3 concerned, the ruling party
ix ¢ ncerned, we are very much con-
cerned to save the life of Master Tara
Singh. | must say that it is very clear
from the way in which the negotia-
tions have been conducted, My Prime
Minister. who Is the leader of the party
which is ruling in all the States, who
is the leader of the party which hes
absolute majority here, a leader of &
partv in which nobody can asp're to-
be his rival, a man who is s0 popular
snd who has 52 much streng'h, he goes
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right at 2 aA.M. to meet a person to
solye this problem. This is a compli-
ment to him, I know my hon. friend,
Shri H. N. Mukerjee, knows what he
thinks of communal approaches, what
he thinks of those people who have got
communal appr-aches. He buried his
own prejudice within him and, over
and above that, he rose and he wanted
to persuade that person to give up his
fast and he has gone to the extent
that nobody in a democratic state, no
Prime Minister of ruch 5 democratic
Government, is prepared to go.

So, if any untoward thing happens,
it Master Tara Singh and these two
gentlemen consequently die, the res-
ponsibility will not be that of Gov-
ernment, neither of Shri Nehru, but
of those who have first asked him to
lie down in a place where Government
cannot go for forcible feeding. ... (In-
terruption)and of those who have done
it simply for political ends. I do not
know whether the hon. Prime Minister
forgot simething or did not get a new
idea. But I can certainly say that the
Communist Party do not gain or lose
anything so far as thig question is
concerned.

I was the only speaker here out of
the 500 M.Ps, here and 250 there to
ask that there should be a Punjabi
Suba at a particular stage and thst
there should be = Hariana Prant.
Then I was charge-sheeted in the
Party meeting and was told, ‘“You are
creating a difficult situation’. The
Communist Party cannot stop me and
ask me that. That iy on record. 1
was saved by Shri Dange with great
persuasion.

The Communist Party made a mis-
take in 1947 in supporting the Muslim
Leaguers over the partition of India.
The Party had to make a statement
to the Committee. They raid, “"we
ware just supporting it on principle.
We did not know that these will be
the consequences. It was an error of
judgement”. If their wishes are car-
ried out, after a year these gentle-
men will say in another statement, *Tt
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was an error of judgement. We sup-
ported the principle. We do not know
the practical results of it."”

Shri Tyagi (Dehra Dun): What was
Shri Mukerjee's attitude then?

Ch. Ranbir Singh (Rohtak): He
wanteq it,

Shri P. 8. Daulta: So far as the
Communist Party, the Praja Socialist
Party and other opposition parties
are concerned,......

An Hon, Members: Swatantra Party.

Shri P. 8. Daulta: It is very
Swatantra. It is neither supporting it
nor opposing it. These Opposition
Parties always opposed this idea of
Punjabi Suba. They were right. Now
1 realise it when 1 am sitting here in
saner atmosphere...... (Interruption)

Shri Braj Raj Singh (Firozabad):
Are you sure that you are in saner
atmosphere?

Shri P. S. Daunlta: Certainly.

To be a bit serious, 1 want {o say
that what we are facing in the Punjab
is not the demand of a linguistic State.
We are facing a thing which is quite
different from it. With foldedq hands
1 went to Master Tara Singh and said,
“Masterji, retiro from public life” He
said, “what for, my boy? 1 want
Punjabi Suba.” I gaid, “So long as
vou are here, you are the greatest
hurdle. You will not let it have it.”
1 gave it in writing to their committee
through Pandit Sundar Lal that so
long as the communalists gre there in
the Punjabi-speaking and Hindi
Speaking areas and ro long as they
associate this demand for a linguistic
State with their religion and make
their speeches from Gurdwaras, they
are comolicating the position. That
secular demand for a linguistic State
has been buried by the communalists
0 deep that it is not coming up.

What is the sgituation that we are
facing today? We are facing a good-
Intention gentleman, Master Tara
Singh and a political party. But what
they want is this. Thev do not want
a Punjabi-spesking State as such,
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which Shri Mukerjee wants which I
want and which many other gentle-
men want. He says: “Give me a
Punjabi Suba.” What for? For re-
moving grievances of Sikhs for pro-
tection of Sikh religion his program-
me will start after it is given. Shri
Mukerjee’'s work ends as soon as it is
conceded; so of others. But he says
that he does not want it for the pro-
tection of the language. The Punjabi
language is being taught from Kangra
to Bahadurgarh. Under the regional
formula, we all learn the Punjabi lan-
guage, even where Punjabi is not
spoken. We have not that unreason-
able stand like those in Cachar who
say, ‘Do not accept the Assamese
language gg such.” That ig not our at-
titude. What Masterji says is: Please
do not teach Punjabi in all districts;
confine it to five districts.

An Hon. Member: Nine districts.

Shri P. S. Daulta: So, it is not a
question of language. That gentleman
is not a retired Judge of g High
Court or a leading lawyer. He ig a
good-intentioned man. He cays what
he feels. He wants a homelang for
th, Sikhs where some of the grie-
wvances of the Sikhs can be removed.
8o, his programme will start af‘er
getting this. How those grievances
are to be removed? He doeg notl gay
that. But history speaks. 1 want to
tell all good-intentioned man that his-
tory speaks. In 1947 Mr. Jinnah did
not say this. He said, “First accept
the principle of Pakistan, then I will
fet you know the details.” Punjabis
fnow what happened afterwards. My
ton .Leader must be knowing it. Be-
fore the 15th August 1847 Mr. Liaquat
Ali Khan presented a petition to the
then Governor-General saying that in
a particular area Muslims were being
murdered by a particular party with
the help of the army of a certain
‘Maharaja He asked them to be sav-
ed After partition, all Sikhs were
rehabilitated in thay particular area
by a Minister who was Master Tarpa
Bingh's nominee. It is no stage where
the demand on language base is made.
1048 (Ai) LSD—-8.
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Now, they say, "“The wallg are there,
have the roof.” I do not want to go
into all that. But one thing ig clear:
they want to utilize existing regional
division for furthering this communal
programme.,

A Punjabi Hindu says, “How will
Master Tara Singh remove the grie-
vances of the Sikhs?” In Punjab, the
Chief Minister is g Sikh; the IG is a
Sikh; the Speaker is a Sikh. All res-
ponsible posts—not bureaucratic posts
—which Shri Nehru could give here gt
the Centre he has given to the Sikhs.
So, Punjabi Hindus are afraig that if
after being given this much Master
Tara Singh is not satisfied, what does
he want? Then he Jooks up the his-
tory of 1947 and says, “God save us
from ©Punjabi Suba.” It is a painful
thing to deny one's mother tongue—
nobody likes it—but one knows that
a particular religious person or g par=
ticular communal party says, “Look
here, Gurmukhi is part and parcel of
my religious and you Hindus will have
to learn jt.” Naturally, Hindus react
1o it unfavourably. I told Shri Prakash
Vir Shastri and the Jan Sangh Wallas
that if they take this very attitude
about Hindi and say that Indians
shall have to learn Hindi, which is
the national language, and if this
championing of the cause of Hindl
comes from Arya Samaj mandirs, no=
body in India will learn Hindi. In
Punjab, Punjabi language was sabot-
aged by Akalis who associated it with
their religion and forced the Hindus
to dissociate from this. That is the
crux of the situation.

That is not all. My hon, friend says
that the Sikhs are in a majority but
how does it become communsal? Who
says that it is communal? The other
day, Shri Asoka Mehta issued a state-
ment. If Muslimg are in a majority in
Kashmir, how is Karhmir 3 Muslim
Btate? S0, how will it be a Bikh
State?” What an analogy! Kashmiri
Muslims do not want to use this Blate
for protection of Islam. Punjabis are
not prepared to take risks. They have’
learnt & lesson from 1947. The Com-
Party might not have lears ft.

E
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Let them support another Muslim
League in another form. But the
situation ig like this,

What is the solution? I have great
respect for all leaders who are fast-
ing here and ther¢. I have no grouse
except that they push economic issues
to the buckground. But what was
their role in 19477 1 do not mean to
tell you that. It is up to thy Central
Intelligence men to say as to what
wag the role of particular individuals
who are being sought today for me-
diating and are talked of as peace-
makers, Let it be examined by Gov-
ernment and let it be made public as
to what was their role in 1947. [ want
to say only this thing. My colleagues,
hon, Members of Parliament and my
respected leaders on the Government
Benches are all having a wrong ap-
proach. Ii is not an approach to ap-
peal to g leader every day. We shoulq
ignore these leaders and should go to
the masses. We should tell  the
masses that people who were active
in 1947 are again active; bcware of
them. This approach of appealing
every day not to fast is not good. To
fast is their fundamental right, They
have chosen that. But we should go
to the masses.

1 may tell you with due respect
that in Punjab everything is okay.
People in the Punjab are busy with
their Samiti elections. These papers
and the other people in some lobbies
believe that something will happen.
In Punjab it cannot happen because
1 know what is Punjab. There can be
a quarrel if Hindu jats and Sikhs
jats are there in one district. Fortu-
nately, where there are Sikh jats there
are no Hindu jats and where there
are Hindu jats there are no Sikh
jats. So, they will not quar-
rel. These classes are now
agitating for these things which have
nothing to do with the demands of the
man-in-the-street. They have nothing
to do with water-logging; nothing to
do with the peasants. They have iden-
tifled the Punjab problem with the
problem of language which does not
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exist. In Punjab everything is okay.
The law and order situation ig under
control. The leaders should not make
appeals to communal leaders but reach
the masses like Sardar Pratap Singh
Kairon, who works in the office in the
morning and addresses the masseg in
the evening,

1 wany to say one thing more. I do
not want to take much time. Grant
the Punjabi Suba today. Is this the
solution? Will Master Tara Singh
and the Akali party be satisfied? Akali
is a communal party. The difference
between the Congress and the Opposi-
tinn 15 this. We want to save the
lives of these gentlemen who are fast-
ing. The Communists think that un=
less Master Targ Singh dies, com-
munism cannot grow in the Punjab;
let him die at the cost of Pratap Singh
Kairon; either he will die or this man
will be removedq from office. So far
as the Congress is concerned, we want
for our own betterment that these
lives should be saved.

What I want to say is this. The ap-
proach should be this. Reach the
masses. Ignore thesp leaders. I want
to tell you one thing more. Let it
be clear. Out of all the M.Ps., who
are the constitutional representatives
of Punjab, not a single M.P., is today
for any change. Myself and the De-
puty-Speaker and Shri H, N. Muker-
jee—we are all agreeq in principle.
But Punjabis know what today it
means. We are not flghting for lin-
guistic States. We are fighting com-
munalism. The solution is not gppease..
ment. Reach the masses. Expose these
leaders and their role in 1947 Ex-
pose the role of these political parties
who for filve years do not support a
particular idea. When the iron is hot,
keeping in view the coming elections,
they tell the people *“We want Pun-
jabi suba”. They should be exposel
Along with this, this demand for =
Punjabi Suba should be oppored at
this stage by all sections of the House
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g d 77 9+ ¢ & 7' X o= focer-
I TATWT FEO B qAqT T AT
Fifgw FT 0 FET wTRT A
1 ot «t AAqT FA ¥ wfEw
FIAT § W ATE A FAHT FT qAGq
FE M FETFRE ) AT A A
6T g FF Gama F e 9 gF oheaa
& o § AT WIR g9 FY T § a
gré @ fewrmer wwmmd g
T FE AT AT @ FT TR FT
AHGA FIAT ATt §, dfww W qEw
2 fF o7 A% o § e A @y
qAT AF T AT HA4A g1 AFA § W
q Frf g8 fR@FOwET <7 59 |

I A/IEET A GATE gAT FAqET
H2T 1 a1 399 57 & fqu 7y 2TF
g wiferr 7Y Tifgg 41 9t & EA
fogd oy aqt & ox are T 7@ 7 )
W A (AT FAT AT ATES F @y
T €1 weF ATy 33 FiET 77 oqy A
AT AgT | A ITH( AFEL AL )
fqg™ Yo wiEl § wreex 1 4 fAnew

qaw A sOw & & fd ¥y
7o qifeqt dF iy o, G &
e A www X Wy L owreT W
# gy g& N wiw feveat 9
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¥feq doma /TS % &) e & wREY
g avz ¥ gy & w7 T § ag nAR A

g @

wzi ax fa@l 31 qqA4 3 &
a1 qwwan g f arfagt &1 grz #7 (73-
A ¥ @ Ar | fam Ay |
R £ i q wEA £ 1 4" Al
qATd F HF |00 #1 HeAdl @14 € AR
379 1 e A A T sava weA
w77 fAa a7 wuA fra ik Srieem
A urgd | fEdY TR aroAT Fegfae
¥ fog fesfy om0 F7T 37
& faems #rm | 7w W A R
f faml & qiq fefesfaama fear m
prommaAmefe TmAwi |
wré qrdt 4w 2 I oA frw -
= & q99 9 # | faw & & |y
ATERA AR & I fA@ 7N 9w
" A BréY TERIA T A ATIAA 7}
w7 ¥4 fF feai 7 #7 & @ fodw
aardY &1 9y w faeg e nea § e Rt
a7 & fawi & arg fet oft ag w1 A
Reary fwar an @ ¢ wdved, e
ar el o WY & #hifag fedt
o weftrer= § fael & arq fed) fire
waTr A T 1 7 A ag
w4 % &ar< g fr faw g7 oW feme
¥ wroaad § o i | fedt &
NG ) ox N
W™ A & Oy @ § e fuei &
aTw Sure T e o o § o oy fe
% gre fefosam ot o wr §
qTaEH 375 79 & gw wie o § e
g g8 v wrht Afafew g oy
¥ fog wgd § o WY Al I
WA Ug s A sfws@
WY A AN &g wrn § fs ww ow
W Wk & sy § eifefon 2w &
0 g @ I TR ot § wife T

Prime Minister regarding
Punjabi Suba

fegd ¥o wra * qifefewy x40 §
oY & 6 U e G2 T 2T Wit IEE)
FNUFHRST ALV 99 ofiT qnwd,
gH ITH ATG AT §, B9 TG ATY TR §
a7 g I qfefew @ qudy oifes
§ uiX rafeg & oz w7 wEw ¢ fw
qreee areifag 3 N ag wer ¢ fn faei
§ ary fefoamasm fear aran § a fas
cafag wz1 ar @ § anfe qora & diw
M2 FeTE famn ¥ ag et A% R\Tag
qARA Aq g s gmrl |1 EES
AFTETTETR | W 3T QWL Rgrht wregh
S ARMAFI T AT A aat &
FIAA &1 97 & | "pE avatas w1
A fraga eAd ot § oy ooy
wgaT S £ e e 7 v fgema &
ZINF ATET H ®TE ATRY Y 3 4Ol
a9 JZ e oF W9 e k.
g€ & ol 37 feeh fer & Foorcaem
ar AFE K awT AR £ T
| a1 7 fadY faren € svarady &314
£ wET A § ) AR aru fay
WY werey qrEf o fawi & @79 SEw
€1 &1 TRAR §T 7 § 1y Tgw worn
N ag v Wk Afaferw qax
gfew &7 ®ford v 7g &) qgoEw
X dwig A & g Yarafr 4
o ArezT arafey @ qanfy g& & sty
femty ' nfxcan & fwears @Y qa-
T wAm § Wi anft giwoAr w
oz W g § & IEe Ay R oy
oo M Wi dfafeew qme
pfem s R AwT | wwarek § fs
arft TR T ard A g g
arn & vy ot &

awifoat & qard gt @ wtn &
W qw gyne ok 3E% afuers
Nmgaw wr i § 3wt M

T wRpTe oxY T & T T § e

fesw e pfen st & ot F W€
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[z g fag ]
a <f ¥ 9T g 7 %24 frar o
fs oz <=1 qifeat friza arfafzes
qT faar AT =l & 0

woft 7% wrd ot qFAt 7 i
aret Y F7F @ qardr gF # frwmw
® W 7R afA f fF tarw
&1 aeTa & f fawal ® gy gaw
frar s | & 977 fad a7 q@n TEw
f& e mwt a7 quwA 9 5 wwrfag)
! G g A At A & A ag Fe
a7 o qardy g& § wiw N g
@ oA QT H AT F e @A
o IR a9 Wi oAl wh fe
Ty fasm 22 ¥ wim saw & e
Ty Jq AT ATAfeE YA FEATA

AUGUST 29, 1961 Statement made by 5608

Prime Minister regarding
Punjabi Suba

wFffgararz ¥ &1 =
ag e dam  fafafesh, ofs-
fewsft av oxmfaeet fft @ g
§ avdrq 73 2 gFaT & | W9 g
gz g fr os & wT & uF i fas
@ g feg | wa & Fgm wEm
g fe o g & @ afx damg W
R fFmaari Ny A Ay
T Fordfr it | w7 oF oA
& & Fewi # s fawr § W gmU@
feg 3 a1 3% 7 awdw fear o
qFAT § 7 A9 FT AFTIT 4% & WOH
AN W AR 7 fEwE N o
F@ § o faifea aifafewy <o md
g I8 IO w3 ¥ wATH K T=wy
AT | €A AP 9T F Wod afd sy
greq & If g9 & i ¥ afiw
&7 wga § fr ag oz il
ghady 7 @7 ¥ e A Tegfafaaw
aifafess & wYoz 3 39%1 o oA
frar sz

¥ ot aam g f§ doma # daAw
w e A ¥ N oEg tevs
# T 91 W AN fF g A wgan
WA AT R | AG T A
RAT TTAAT &7 T T 9T WK AN
71 a1 f§ areateE vt danfdy
Fax Ot o Ik | 9T & A
§ & guwa g fe og aa@ ¥
ot (@ 3 srefor wmad W
wrEfer w e & fad A g
wiftw & ag qaw r d@ @
BwT W ok oW Al s IWe
ST w0 g Taw w1 wfgw @
G | qTY ¥ % Fqardr v W
qarly w1 M fir e & fawrs
RuwT o SR YT & fis ag s
afrerdt & Reerraeeht @ 37 o oY
¢ e qwifaar & ol 3F Sor
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21 gEaAr wae s weceefen
AT N muw qfew ¥ A% 9
fgd fe qamw & /M, qa@ o
2 &7 N1 1 AV Ay v & wfww
# oF AT f6T w I w1 9 w0
wrgm g e gw fawe & fodft feem
w1 TR¥A 41 §%E AG W &
W 7 @ wrf @ @t § eAmArd angA
& fv fawal & s fefexfaaem gt
@ e

-

% o ST A %EA g4 ATRW
fafreze amge ¥ Gordt g & a2 @
XN wewe fear § qEw & A w@
FUGA FT@TE |

ot wfwa fog  (wfeomr-faa-w-
gfea wfagi) @ oe efwe @@,
T[E AT A AN F FFW NEAT A€
7z 7t arf Fvar fr W FOOT o
A fr A sz O &1 w7 & ¥ g
N 7 N N ATH ZUIH KT £2FA
fearr =g

aT A dw @ wEr @ e o
ardfrr At A3 G afzd Fre
fs fod feem & Teaeedt a3 AT
FATREATT A FwA § W fee Az
q QTO¥Y ToTHA ¥ qg WA FEAT
WgaT § | A9 ¥ qgy arv aY am &
f& werely qdf ¥ wre arafer &
Wrexfoe & aen. fam ag qfew
i 3} faeee fasr o Aedfae &
qraga ofvema I o @ A
qg W qrét ow faww U9 waar
Sy gar xard & fed oy e oY
1 vl ot G gfew &
sTHl 9T waft gt waw W g
T ot § oYt 3% fawwr 22 & &
fomr ot § 1

Prime Minister regarding
Punjabi Suba

afer 379 IR og Tomi g@ e
€ @Y fear ot o A & qamt
gar A fr or Afafeen {g o
I [T teww N fe wifas
& Fai e & fagr | ow @ ¥ WS
wifgx & omr § fe qg W ¥
v ddiz T w W IR
AN T 6 0% W @ ) few
& & ¥ TR A O AW anft
e ¥ | W TR § W o W
qreanit wwrAr ot Tt ¥ qfwdes

ga ¥ dxurey e WA f |
a7 o1 faeg vz § fs ay oy wfew
s fewie §
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[ = wivw fag )
I feqiw oy gx ‘sz qumE’ A,
Igw frar 7w ad fear o o=
o ®Y gegi 7 wew w7 fzar ) wg AT
W fY 7z wody AT ATl 1wy
Wi feney go1 &) % oF fasg =
AT | v W AT T wrw oA
AN 7T df &1 qOAT F AR
@ W @ oaear g fF oA fa|
wz fam aefy | FfF GfF =E-
T A, °F §F NG 7 F7 §G A7
& fan | faedy w7 &1 a & ave &g,
oA 59 i A gwr 1 arEarsly
o s Y far w H 7 T AW
T

¢ HIA, f8¢c w1 Afggrn H
oF ®F4F gt W 9w wae o
ELICEL S GBS e s T SRS L
fre ot former a0 @ man goman
AT | g IR qE w0 a1 f A9-
T 'vewmw gfae”  gww wfem
W W wm W am § qndr q@ #
ol T femy mr | A gan W
¥ WYX 9 a7 w1fgq | °F IEA
ut fewts w1 dnoy € T W
e w< fear | gy ww tfagw R
N ¥ gw W g Ao H oo §
oy fenty gg oY v o w1
foredy fmg Wi fawell & 39 o8 qed
Lud ) i

teve ¥ madde A oy W W
W fe dorft Wefr Wy e awfaga
wh quti it A& AWT HEHar
oW W uTEr 1 evE ¥ ag v
WO & AT ST AT W TR
o freft Wi Tt & domly sy
¥ wufeew avles awdaw ey
ad am W ot o gart A X
¥ iz # wam fem & fr qaely

AUGUST 29, 1961  Statement made by 5612

Prime Minister regarding
Punjabi Suba

F Aafes® Fow F Amfean W)
mfﬁrmmﬂmﬁmz‘ra’tﬁ
I wfaeT F77 & fAg w AR
F o & & 1 71 & vy @ A oy g
|Te wETr ATE g1 ar Fgiaee WIS
21 a1 =€ gmey 21 7 feew &Y a9 Ay
7 #7 dfeq off F qm o AFAT & W
q2 IFT &fTET F7T A7 |

T adl A ATF A1fgT g1 AT §
7 Far agt T IAT AT | L0¢2 F AMIFL
Wa g 98%% § Wy W # ) 4y A
# arA A | et A7 A e gl
T 9 "9% MAT 79 Fae faE A
WERT  ® T FT AT AEAT §
q FEA § fF AN 9T ;oW AT
1 & W THET AwT T AW H AR
o7 =9 7 ¢ fF S gl wg-
WINT § IHET TE FAA TATHE AFHA
T T g 1w e fe WO
w7y &

“We do not wish to foist Pun-
jabi on Hariana or on the Hindi-
speaking area, for we wish them
to develop their own language and
culture as an autonomous State'.



g7 oW TEW W AR WO @
g f5 ag ol swgaw femiw @0
faw waeht df & zEEy SEav g

The principle of democracy is that
the will of the people will be the
first consideration,

qeet #f@gaA &ri Y amw #®;
gt wifew | sw feg e wlT =@
% @A a ot a Y E § g7
fewre €Y o1 a1 5 wwwAT g fF To-
#z faq Az =3 A T2H T |

q wwmar g f& ot ga & S
dFarsT & ag o ArsvE A 3 0 @E
o S g fF gy el sAae
fewiz & 1 wEEEAY, Gifafowdt
WX FAAHT FHT TgT TEEA 070 |
# w0 ® Fern s g fr ofae
geauy Wik sfaas #1 §, awwEw
1T AEAAET FWH & | qg ®W T
I W wwaa R fE am oant

oY §, agx IWA e fafode qE
foar § 1 SO Twy fag A wwex
qr ¥ TyT W &7 sTOWTT W
& 1w s qanlt ga oaw am §

Discussion re. BHADRA 7, 1883 (SAKA) Statement made by  s614

Prime Minister regarding
Punjabi Suba

ar w\Y gET O T 9T W 9iy 9wy

faame &7 & | A o § AN @
ATAT &, AT wA9F &, A TAAW § IEET
e 1 30 famg s o oW oew
% ag smam f& a@ ywAT &
Wy w f§ o gar s A
¥ 7 2 fag ag & ofemm ok
fergrma @7 @ | 9% faw & W 7
¢ f& g &l ¥ few afg & gem
¥F FTAT §, T W 9H &
wAi afag A 7T w1 FPAT X, WX
fer gfrom Y dnfy afeqi s aw
7T & | ¥ AT WY Iy 3w fawd
# & oA i gw e faaw
w78 § AT aw 7 wied & fe oy
Al

wara e mEw, qW. TR
ffag fe & qrer a1 sreeT arar fag
ft ¥ AT WY OTE AE AT ww
-3 HH § T ¥ dwdfuw W
7w w7 § 1 ag T and § foAy 3w
frowrdt 17 ®1 T weAr § ) A
W s g b, e
§ o & wrE wfowmr qoft am
Hag 7i &1 @ wrr and & forr wmot Y
W § § eIy We ST
Wi wTAT e g

v} & wrt fypea & aw fe
s wuw phfrgeel & faoms wy
v 9 ot TR gt @ ant a9y
woft ff 38 Ty arT M A At
w o fawi & g foar fs o
st ot & vy Y ay wie fufew
v €t aze e oy & www
FTET A 0w qQT )

mife Qe Qo wfiT I AAAT TETH
wriy dwwwe fargfR dw & fd garffirat
1, tw & forgd arexre wyrf oY, Ik
faars stz ft & wamw fid ot of
writ o sl gt o sxat O o
it wwr Wy
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[ wfwe fog ]

pevR ¥ ff WA & &y e &<
R4 wAag N gEtaer ® 27§
fas=xT gama &t ¥ gfrafaee mEe
¥ amg faa o ww fear | qav w@z
# wfew & & aq faw w7 oF fa-
ez s &1ow fegr w7 g W
qgt 42 g7 € WR A & @R wfaw
fag ot sl

18Yy ¥ TH® QIATH & &1 9%
ez ft W g X oF agy o
& 2L T e A b
1eve ¥ o7 fs qo qAoww e g7
A = g ar o) B wrlr fd
Az % T w1 gEar q, fedr g
¥ a1 w91 @ Wl Ao
IER @ few o) oE §g7 ¥
A 9/ § PR 97 FTT AEATE
W R § @eE A W ada de
# € | § AT TN B E T ww-
art # § W) F T daW 9 T
#fag &qre g a@R L mE, eV
w1 "ol wET, gEa & 8 2y
1 |y Fra fegena a3 Aw O
e goa Fifecgaem aamar @, 9T @t
o F Lrarely 7A€ o & A 97 fw
wreeT A 7 9 wwrelt df A & qeEdy
» e araetz foar W Fgr
TN WA wiaw F@ § wifw
A T qgwrar § 3y sfeaa stfe-
YT | IAW T qA CA AwAS 91 |

"o g 7R TH qAar a9 wfiw
it mE & W 2 I 7 v g
mary frwm fyw w1 fgemn 7 3
§m 9 feq w9d ST wEw &t
R & F THY FT WL WE 6 f§
W A g AW OF sOT { % &
M

Ty § T v N I wifeegea
¥ frdy & fear 1 @ LEXY F 2w TR

AUGUST 29, 1961 Statement made by 5616

Prime Minister regarding
Punjabi Suba

arafey faamgs 1@ @ N 399 oF
freft o< & s § 39 ofeex
* T oF fady faeft -

“& oo aw A grewi fawg wider
& 4 w1 W, < qR_few A
et wowr af & @ oF T | W
TRv @ fsraef Ty I
5T foaw a19 ®¥ Ko Fret 2 gw
CUIE e redl 1o S

TEAHE & ¥, IJA% EIY EHA 9T |
az ag fazdy § o fs o teuv &
wos ofeet ®) forlt | & Qeuy &
13 jfeam dit Awg e &
W 1 IR 9T @i a7 faw §
3z 71 v f& N gl fegema
TITHE & A A AFEC §, WO qW
T AT, §4 g0 AFAC A QY avaw
wif® g agy T @ ¢

23 Wi, 28k & faw wreeT A
qUEEATT | AT WEE W | @ 9%
AT FT T FFXE IT AN & v gw W
N g A &, g ET o fre g,
I ®1 3 IrAT wrfer o w37 wrw 2
ke 9 wfgr R W gEra
fevemr & IHFY EH WIRT ®T ST
wifgd | @ I H A4 W §,
e frdft 7 o A X wwwr Ay
* wraw qrferdt & 37 1 worw A fear
Wit gz 7w fe gara fedew et
saqf w1 Fawwn § e
vretash waea ¥ ¢ &
famre feedt Tl wreet & T s
¢ o ag i AT g% ¥ faare At
i IEN § AT e

w1 ¥ frg faw wgfafe & ar
N RN T oo fipg
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fow gfrdt & aF wvace € 1) W
feg Frest & are ara i 0 § N wEr
arer & Fe & feg & &wra A feg
q1, 3fFT 37 37 Y qrff 7 i€ oay
FEAT § A q IAW) T HEA & | wT
[T 75T T2 & A faw § 37 K e
T8 | % & fr ag o Fomr fy oY
o gz wd W ® faw W
¥ agz admA xaa & fay faw
gfEr & I F I 7 §7F & IO T
TR AT T FITE

ST A ATAAT AUI AN, qETAT
SEURIER tih ¢ ‘qurdy feg” At
qET ATIIEA

AT EH CEXATT HTAT qrFAT 9T,
IW AN FgW AEA 91, T g
9@y feg X "W wTOT Wiz
£

ot agft ;o #Y fasar @

wt wiwg fag : oz a1d feg frmr
Ifr &

gy 2T oF g w1 gEare
N TEAfawT g A A Fav
fr ezt ot st o df ot o
¥ § fs grore T o domd gar
WAy §, g w5 W 87 e ar §
Y, ©1f doTaw I AN w3 7, fad
FTE T & WX & 2 §T F T A 7-
arr wga §, dav fs 3T farar oft

arr a9 T § fefesfiriea &
I B g 1 & wgd & s Fewd & &Tw
fefesfaqom fm §, or s @ ez
fra 1warx & faef A it 7 Y g
o A ad s fwarx arferarie & g
% g g e am & qrqdeT &
fogra ¥ st s fow g6 0

Prime Minister regarding
Punjabi Suba

q® sty O : THo UHo Ue
ft sarRr A

Wt wiwa fog : oo oo e oft
syrar & 1 gfeEw ® ofr 3w @fag
dar qfeer o vy & fr Feelsfaio wat
t aR & o fefesfaqon 1 &
W ¥ 3wt s fafret aw @Y
fefexfoamy @1 @ & 39 *r ¥y

AT |

gl feepema & o mwr ww
W e g R A e §
aerk ff goat & we o fee sk
A it @ W grEeR & fag,
T ®) grwE & fq7, awre W)
TEE & fog g st gwad
gfsayf e Y ¢ =reee o fay
o AgE it ¥, 1§ aawd § oig fag
o w9 fag €0 it S
FAWAT & SATAT WA ATaqY WY T
o fag &Y | g ad At § e
T wrE wer } At ag & fewioeai
ot seAfam & faars dgafow
oI derafasa € 1w we gx oA
gt § fe dmfaen o agafow
AT WY WY T A 6T waaa Y
T wigfy fe Fa o1 Y g ag wft
N ore v foft ar & o, fedy
afeT & oY rarl e ar Wk oA
wtidz & A7 %9 7§ 34 %) Frerom
¥ frd o @ 1Y dar et qw
T & ¥ gwr J0 fY €y 9%
NtImw bz gcfogrom ag W
¥ § a7 Amafaem o dgafom §
ow w7 & 1w W fefewm
wx1 a1 awa § fr iz 3w & A
q oy vagy st a4 gt TN
oven wifgd g v wreh &1 g
vy fow ), rwwrr @ @ ot qut
foer w @
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[Shri Ajit Singh Sarhadi)

Places of worship should not be
used for political achievements or
political purposes,

Shri Balraj Madhok (New Delhi):
Sir, 1 rise to welcome the statement
made by the Prime Minister regard-
ing the Punjab situation. 1 wish the
firmness that he has shown in this
case were the general policy because,
so far, the impression has gone round
that the Prime Minister can succumb
to pressure and the heavier the pres-
sure the egsier he will succumb to it.
This impression must go. And I do
hope that in this matter the Prime
Minister will continue to show the
firmness that he hag shown so far.

1 welcome the suggestion he has
made about appointing an enquiry
commitice. But that Enquiry Com-
mittee should not go into discrimina-
tion against our Sikh brethren only, It
should also go into discrimination
against other people living in the
Punjab. Things as they are in the
Punjab, if there is any discrimination
it is against the non-Sikh Hindus, the
people of Hariana and the pcople of
the hill greas,

I need not go into the figures. My
friend Sardar Iqbal Singh has already
referred to them. There are two
Ministers here in this House from the
Punjab. They are all our own. But
the question is is there any Punjabi
Minister who is a non-Sikh. Of course,
Shri Khanng is there; but he is not
from the Punjab he ig from the
N.W.F.P.

An Hon. Member: He
Delhi. (Interruptions),

Shri Balraj Madhok: That how-
ever, is not the question. If all the
Ministers come from one community,
we do not mind. If there is any dis-
crimination against the Sikhs, I would
welcome the appointment of an en-
quiry committee which will go into
this question. If there are any grie-
vances of any community or any sec-
tion of people, they must be removed.

is from

AUGUST 29, 1961

Statement made by 5620
Prime Minister regarding
Punjabi Suba

But I do not agree with the sug-
gestion made about the regional com-
mittees being given more powers. I
am not against regional committees as
such. There is one in Telangana; it
was a backward area. Its people
wanted some king of protection anu
special treatment, Similarly, in Punjak
loo therg are certain backwarg areas.
Take Hariana, for instance. It haa
been kept deliberately backward by
the British Government and it was
not given its proper share. Till 1947,
there was only one college upto the
intermediate. The people in this re-
gion played a big role in 1857 freedom
struggle and so they were kept like
that. After freedom, naturally pcople
expected that justice should be done
to them. If a regional committee had
been set up for Hariana to look aftes
its speciai needs or for the hilly areas,
I would have welcomed it. But the
regional committees that have come in
Punjab have come in the wrong way.
They were createq after dividing
Punjab artificially and arbitrarily.
This wroeng division of Punjab into
these two regions lies at the root of
the present Punjab problem,

Some hon, Members have tried to
attack Jana Sangh. The Bharatiya
Jan Sangh is the only party that has
taken a consistently national attitude
towards this problem...... (Interrup-
tions.) Our stand, since the beginning
of this problem, has remained the
same; we have not changed that stand,
This stand which was supported by the
SRC as well is that the whole of Pun-
jab is a bilingual State. Different
dialects are spoken in Punjab—Doabi,
Multani, Landua, Jatu etc. They are
all different dialects. You may call
it Punjabl or Hindi. There 1s no gis-
tinction. There is no language pro-
blem in Punjab as there was a pro-
blem between Gujarat and Maharash-
tra to which my friend Shri Hiren
Mukerjee referred to Maharashtra and
Gujarat. He does not know the pro-
blem in Punjab. There is no ana-
logy: there is no problem
in Punjab in the sense in which there
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was a problem between Gujarat and
Maharashtra. The problem here is
different. . (Interruptions.)

Now, it has been said that the
Punjab Hindus have repudiated their
mother language. It is absolutely a
false and wrong statement. They
never repudiated Punjabi; they love
their language. This does not mean
that they should say that Hindi is not
their language. In U. P. they speak
Braj and Avadhi. They are very deve-
loped languages. But the people there
say that their language is Hindi. A
person speaks Braj at home but for

cfficial purposes says that  his
language. is Hindi. A Rajas-
thani speaks Rajasthani but for

official purposes his language is Hindi.
Similarly, in Punjab there are so
many dialects. For official purposes
their language was, formerly, Urdu
and now Hindi, If it is not wrong for a
man from Braj or Avadh or
Chattisgarh who speaks Braj, Avadhi
or Chattisgari, to say, that for official
purposes his language is Hindi, how
is it wrong for a Punjabi who speaks
ong of the many dialccets mentioned
by me, to say that he speaks Hindi?
These things should be clearly under-
stood. It is not that I am opposed to
Punjabi; it is a great language and
forceful language and 1 love
it. 1f anybody says that a Punjab
Hindu repudiates it, it is a mischievous
statement which I repudiate wvery
strongly.

The real problem is this. Punjab is
a State in which therc can be no fur-
ther division. Formerly, the area
known as Hariana area was inhabited
by people speaking Jatu dialect. That
was before the Partition. After Parti-
tion, the situation hes completely
changed. In this area, out of a total
estimated population of 45 lakhs ac-
cording to the 1941 census, 18 lakhs
were Muslims who have gone away to
Pakistan and refugees from West
Psakistan have come and settled in
their place. Today, if you go to
Rohtak, Bahadurgarh, Faridabad,
Sonepat or Gurgaon, you will find
2hat these are predominantly Punjabi-
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speaking town. They speak Punjabi at
home. Therefore, for anybody to say
that this is Punjabi-speaking region
and that is Hindi-speaking region is a
travesty of truth. It is against facts.
It is a most arbitrary thing. It was
this division of Punjab into two re-
gions—the so-called Punjabi-speaking
and Hindi-speaking—that has been at
the root of the whole trouble. I want
this division to be scrapped. The whole
of Punjab from Gurgaon to Kangra
is a bilingual State. That fact should
be accepted, and that is the factual
position. Anybody can go round and
sce for himself.

Take the SRC Report. There was no
Jansangh representative there! There
were three distinguishd men—Shri
Faz] Ali, Shri Hridayanath Kunzru
and Shri Panikkar., The Commission
went round the country. About 400
memoranda were submitted to them.
They toured round Punjab for one
month and met a number of witnes-
scs.  After that, they sald in the re-
port that there was no distinction as
such between the Punjabl and the
Hindi spoken in these regions. I want
to read the relevant observation be-
cause it is very important for us to
understand what they said. I quote:

“The line of demarcation bet-
ween the Punjabi and the Hindi
spoken in the State has, thercfore,
becn more theoretical] than real
In recent years, morcover, with
the large-scale influx of Punjabi-
speaking people from Western
Punjab into all the districts of
the State, this line has been fur-
ther blurred.”

1, therefore, ask, how this line was
drawn?—the line between the Hindi
speaking and the Punjabi-speaking
areas. Actually, this line was the
this appeasement policy towards the
this appease ment policy towards the
Akalis which has encouraged them to
make further demands. If you read
the statement of Master Tara Singh
and Sant Fateh Singh, they both say
that “you have already demarcated
the Punjabi-speaking area. Punjabi
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Suba means that area which has been
demarcated as the Punjabi-speaking
region.” Actually, I had a talk with
Shri Bhimsen Sachar, the then Chief
Minister of Punjab. He said that they
had made this division not on a lin-
guistic basis but purely on an admi-
nistrative basis. That is what he said.
1 do not know whether he was right
or wrong. But that is what he told
me, namely, that division was made
purely on an administrative basis. It is
wrong to assert that division on the
basis of language.

Therefore, my submission is this.
The whole of Punjab is bilingual in
which both Punjabi and Hindi are
spoken, are understood. Both are used
throughout the length and breadth of
that State. Therefore, the right policy
should be to say that Punjab js a bilin-
gua] State with both Hindi and Pun-
jabi as regional languages. There
should be arrangements made to seve
that anybody entering Government
service knows both the languages. All
the people must know both the lan-
guages. The parents should be given
the option to start the education of
their wards either in Punjabi or in
Hindi and read the other language,
as the case may be, after a particular
stage.

Actually, the greatest disservice to
the Punjab has been done by the Aka-
lis themselves. I want to make a dis-
tinction between the Akalis and the
Silk community as such. The Akalis
alone are not Sikhs. The Sikhs are
an important community. They are
a Panth or sect of Hindus. As Guru
Gobind Singh said:

qOW wmy F wrawy €7 MR,
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Ha never considered the Khalsa as
something opposed to Hinduiam. He
said, “let Hindu Dharma awake.”
Khalsa is a Panth. Hinduism is a
Dharma. The former is part of Hin-
duism. Hinduism ig a commonwealth.
In this commonwealth, there are the
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Arya Samajists, the Sanatanists, the
Jains, the Buddhists and the Sikhs.
There are many Sampradayis in this
commonwealth. Therefore, to pit the
Sikh against a Hindu is wrong. It is a
wrong terminology. The Akalis are
only a politica] community. That poli-
tical community was the creation of
the British as the Muslim League was
the creation of the British policy of
divide and rule. After the British had
gone, this creation should have gone.
Actually, when in 1947 the blood of
these communities—the Keshdharis
(Sikhs) and the Sehjdharis (Hindus)
was spilt in the streets of Amritsar,
Lahore and Sheikhupura all this
division should have gone. Bul unfor-
tunately, it was the Congress Govern-
ment of the Punjab. the people who
claim to be secular and nationalists,
which created thig poison once again.
(Interruptions). These are facts and
thev cannot be repudiated. After parti-
tion the Akalis jined the Congress.
After joining the Congress, they used
Dr. Gopichand Bhargava and Shri
Bhimsen Sachar one against the other,
and began to make a new demand,
and that demand was "Punjabi means
Punjabi written in the Gurumukhi
script alone”. It was a most fantastic
demand.

Punjabi was never tied to one script.
It was written in Persian, Devnagari
and in Gurmukhi. scripts. But the Per-
sian acript was the most popular.
Some of the greatest writers of
Punjabi like Waris Shah, Bulleh Shah
and Qadar Yar wrote their works in
Persian script. 1 am not against any
of these scripts. They are equally
suited to write Punjabi. But to say
that, “Punjabi rmeans Punjabi in
Gurmukhi script alone is wrong™.
Gurmukhi is our script. It is not
a foreign script. It came from Sharda
script which was used by the Dogras
and the Kashmiris. It was really
Braj, and the script was mainly in
Braj. This Gurmukhi scripf was look-
ed upon by the people of Punjab as a
sacred script, coming from the mukhs
of the Gurus. The Akalis have accept-
ed this. In 1940-41, when the Akalis
first joined the Ministry of Sir Sikan-
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der, there was a pact known as the
Sikander-Baldev Pact. In that pact, it
is clearly written that Punjabi in
Gurmukhi script will be given a pro-
per place as the scriptural script of
the Sikhs. Anybody can see that pact.
They said, it should be recognised as
the scriptural script of the Sikhs, but
today they say Punjabi means Gur-
mukhi script alone. It{ was this thing
which made many of the Punjabi
Hindus, who speak Punjabi, who love
Punjabi, inimical to it.

As 1 said, the real problem of Pun-
Jjab is not the problem of language; it
is the problem of script. If this un-
necessary, illogical and irrational
thing had not been accepted by the
Congress Government in Punjab, all
this trouble could have been avoided.

Many say it is a problem of commu-
nalism and they have dragged the
name of Jana Sangh herc. I want to
say clearly that the Jana Sangh does
not look upon the Punjabi problem
from a communal angle. We have only
one angle i.e. the national angle. We
look upon all problems from the coun-
try’s point of view. Our great leader,
Dr. Mukerjee, was the first great mar-
tyr who died for Indian unity. We
stand for Indian unity.

We oppose the division of Punjab
on the basis on which Master Tara
Singh wants it, because we are con-
vinced that it is anti-national, It will
harm the people of Punjab; it will
harm India; it will harm the Sikhs
themselves. There is no animosity in
our minds about Sikhs as such. I con-
sider myself @ Sikh. I am a better
Shishya of the Gurug than many of
the Sikhs can claim to be. In my own
home, Guru Grantha Saghid is read
every day. There are lakhs and lakhs
of people in India in whose homes
Grantha Sahib is read every day and
who look upon Guru Nanak Dev as
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Look at the census figures. In Pun-
jab, Sikhism has grown fast but at
whose cost? Not at the cost of the
Christians or Muslims. In 1801, the
Sikhs—the keshdhari Hindus—were
only 7 per cent of Punjab's population.
In 1911, they went up to 10 per cent,
in 1921 to 13 per cent and in 1931, they
were 17 per cent. Ag the number of
keshdharis increased, he number of
Hindus went on decreasing. That
means Sikhg came entirely out of the
Hindu society. In West Punjab, there
was a tradition that every family
would give the eldest son to the Gurus,
50 that he might be made a soldier
for the cause of the nation and for the
cause of dharma. That is how the
number went on growing. It is wrong
for any Sikh to say that we are not
Hindus, that we are separate and our
religion is separate.

Some Muslim paperg in Pakistan
have been saying that the Sikhs are
nearer to Islam, because both believe
in one God, as if the concept of one
God is the gift of Islam to the world.
The concept of one God is as old as Rig
Veda. Therefore, it is this approach
that 'e Sikhs are not Hindus which is
creating all kinds of mischief.

The real problem of Punjab is nei-
ther the problem of religions nor the
problem of languages; il is a political
problm. Recently one jmportant Pun-
jabi leader, Dewan Alakhdhari, met
Master Tara Singh at Amritsar and
said to him, “You want a Sikh State.
But Punjab is a Sikh State. The Chief
Minister ig a Sikh; The Chairman of
the Assembly is a Sikh; the Chairman
of the Concil is a Sikh; the I. G. is &
Sikh. There are Sikhs in all impor-
tant posts. Why do you say there is
no power given to Sikhs?” Master
Tara Sigh replied—it was published in
the papers also—*I want power in the
hands of Akalis.” He wants an Akali
State, in which the Akalis could
nate. It ig a pure and simple
munsal demand. Not even that. It
demand for political power not
for a community, but for a section
that community, It is very harmful.
As my friend, Sardar Ajit Singh point-

1
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«d out, in the villages, the people feel
that we are going to have a separte
State and they have their eyes already
on the property of the non-Sikhs, That
kind of thing is there. That is a hard
reality, though nobody wants that that
should happen.

Here are our communist friends who
join every anti-national cause. In Ali-
garh University, they have made com-
mon cause with the communal ele-
ments. In 1947, they made common
‘cause with the Muslim League and
now they have made common cause
with Master Tara Singh It ig this
anti-national character of the C.P.L
<which is the real bane of this party.
“That is why this party has not grown
and it will not grow in this country.

Therefore, I say that the real prob-
lem of Punjab is the problem of poli-
‘tical power. Some people want (o
have political power in their own
hands. Master Tara Singh has hecn
in the public fleld for a long time.
His nominees have become Ministers
in the State as alsp in the Centre.
Sardar Swaran Singh has become a
Minister in the Centre Giani Ka-tur
Singh iz a Minister in Punjab, Saidar
Hukam Singh ig the Deputy Spceaker
here. He is nowhere. He wants to
become the founder of a new State.
He is nowhcere, He wants to become
the founder of a new  State.
His model is Jinnah. He i: fcilowing
his footsteps and his policies. He
knowg that hiz demand is illopiral und
irrational, and also that a majority
of the people who sprak Punjabi are
-opposed to it. Therefore he hag now
taken to the most undemncratic type
of pressure, and that is ‘fast’. 1 fesl
that fasting has no place in a demo-
cratic set up. This k'nd of fasting to
achieve political ends ig a wrong
thing. We should condemn it. Fast-
ing in temples and mosques j= still
worse. In the 12th century in Europe
we had the r'ght of sanctuary, where-
by a criminal after committ'ng a crime
could go into a church and he would
not be arrested. There wis a move-
‘ment against iy and ult'mately it was
-given up. What England and other
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European countries gave up 1n the 13th
and 14th centuries, we are adopting
today. I ask, what preventsy the
government from arresting a criminal
whether he is in a gurdwara, a mosque
or a temple. Today it is gurdwara;
tomorrow mosques may become cen=
tres of political and anti-national acti-
vities as they are fast becoming.
Would you tolerate it? I say, there-
fore, that we must face the problem
in its grim reality, and I think all
democratic people, all freedom loving
people will be with the Government
if they take a firm stand on this
matter.

I want to say one thing more before
I conclude. We are showing too much
importance to the fast by Masler
Tara Singh. There are two other
people who are on fast—Swami
Rameshwaranand and Yogiraj Sur-
yvadev. But we find that the Prime
Minister js writing letters to Master
Tara Singh, he is replying to them
and parleys go on even though he is
on fast for a wrong things, for an
anti-national demand, for an unde-
mocratic demand. On the other hand.
Swami Rameshwaranand is an »qually
great man, an equally respected man,
who has kept fast for a national cause,
a good cause, a right cause, for main-
taining the unity of Punjab. You do
not give as much importance to Swami
Ramceshwaranand as to Masier Tara
S'ngh. This shows a communal out-
look. This must go. S mply because
there is some kind of pressurc from
one gquar-ter, we should not submit to
it. We should adopt a rational and
nationa)l approach. At the same time,
we should have enough firmness, and
only then this problem can be solved.

So 1 conclude, S'r, by saying that I
welcome the Enquiry Commission.
Appoint an Enqury Commission
to find out if there is d'scr.mination
but do not encourage regional com-
mittees. Division of Punjsb into two
regions is the root of the trouble.
It must be scrapped. Any [urther
power given to regional commitiees
would create a very bad precedent.
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The Telangana Committee will then
ask for more powers. The Cachar and
other areas in other States would ask
for similar regional committees. It
will be dangerous. India is already
a federation, Are you are now going
to make every State a new federa-
tion? That will be a wrong thing.
I would requesy you not to adopt this
kind of appeasement policy. Appea-
sement will only create more prob-
Jems. You divided Punjab inty two
Tegions and created regional commit-
tees. Have they satisfled the Akalis?
They have only whetted their appe-
tite. Now if you give more power
1o the regional committees, it will be
another step towards the achieve-
ment of their real objective of parti-
tioning Punjab.

Therefore, I request that the status
qguo should be maintained. The
regional committees should go. If
they can’'t go immediately, the status
quo should be maintained and no
change should be made in their power
under pressure from any quarter
because any change—some hon, friends
said, at this moment—is not good
Why at this moment? If something is
bad it is bad for all times. If some-
thing is bad today, it is bad tomor-
row, it is bad the day after. There-
fore, any change, anything which may
divide Punjab on any basis wouid be
wrong. Already Punjab ig a truncat-
ed province. They say in Hindi:

W ¥ AV OTH KF §F & Tlay
t

We have seen what partition means.
Many assurances were given to us
before partition of 1947, But what

were dishonoured We do not want
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Shri Siva Raj (Chingleput-Reserv-
ed Sch. Castes): Mr, Speaker, Sir, I
will follow your advice noy to import
heat into my speech. Even if I want-
ed to I could not do so, not being a
Sikh or a Hindu. The time for argu-
ment and for discussion is past, accor-
ding to me, and the time for action
has arisen. Indeed, I cannot be a
party for guch mock heroics as our hon,
friend, Shri Daulta, is displaying here
today. We all feel what an unfortu-
nate situation it is and the way it
has arisen at a time like this when
our country and also our Prime
Minister is busy and engaged about
much more serious problemy that
affect not merely the safety and sccu-
rity of India, but also of the peace of
the world. A{ a time like this, one
would have thought that a stateman-
like attitude would have been adopt=-
ed by our Prime Minister and with
the reputation that he has go, as a
person of integrity, intelligence and,
above everything else, of gentleman-
liness, one would have thought that he
would have made a different approach
from the one that seems to have been
taken in his statement. That state-
ment, according to me, has made him
to put himself out of action, which is
what is wanted at the moment.

17 brs.

It is easy to say that the demand
for the Punjabi Suba is a communal
demand, and it is easy for some one
else to say that the opposition by the
Hindi-speaking Hindus of the Punjab
to the Punjabi Suba is equally com=
munal, if not more communa)] than the
Sikh demand for the Punjabi Suba is.

It is unfortunate no doubt that this
demand for Punjabi-speaking area,
which is a perfectly legitimate, under-
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conceding the demand, as made by the
Akalis or the Sikhs of the Punjab. 1
hope he will still open up his mind
to a turther consideration of this ques-
tion and not take the stand merely
on the ground that this demand for
the Punjabj Suba is a communal one.

In our country—at any rate, I have
got the honesty to say so—what is a
demand which is not communal? You
might call it linguistic, or you might
call it political, or you might call it
regional but, by and large, reduced to
realities, every demand js a communal
demand. And, if I may say so0, if the
Sikhg are afraid in the Punjab, &nd
that is my reading of the situation
there, if they are afraid of what they
call an integrated Punjab or a bi-
lingual Punjab, it is because they feel
that factually and actually the ceo-
nomic power and the political power
will pass into the hands of the Hindus,
Though the Prime Minister stated that
the Punjab State had advanced, far
in advance of other States, both in its
economic progress and also in other
respects, the fact remains that ihe
majority of the people, and especially
the Sikhs, are really working class.
They are working agricultural labour-
ers or industrial workers. They are
very hard-working and very enter-
prising people.

If in spite of the handicaps that
they suffered from they have come to
the top, it is due to their entire per-
sonal merit. I do not know to what
extent Master Tara Singh represents
the Sikh community as a whole, but
I do know this that he has been able
to be in the public eye not merely of
the Punjab but of the whole of India
for such a long time—probably cven
for a langer time than our Prime Min-
ister, Shri Nehru.

Some Hea. Members: No, no,

Bhri Raghunath Singh (Varanasi):
No. no; absolutely wrong,

Shri Siva Raj: I said ‘probably’.
Merely five yoars this side or that does
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not make any difference at all, That
shows the command that he has over
the people and the confidence that he
gets from the people whose cause he
seeks to represent. It does not mat-
ter to which political party we belong,
we must respect a gentleman cr a
person who commands the support
and confidence of large masses of
population. The Sikhs are no¢ a
small population and even if they are
a small population they are not a weak
or cowardly population, They arc a
brave, strong people.

I remember some years ago when
Sir Malcolm Hailey was the Governor
of Punjab he resorted to very repres-
sive measures against the Sikhs for
reasons best known to  the British
Government, perhaps at the instance
of the Central Government or ihe
Viceroy, After about two or .hree
years he found that the Sikhs were a
very irrepressible people; neverthless
a very strong, brave and useful peo-
ple. So he wrote to the Viceroy, “If
1 want to serve my King, my advice
to the Viceroy is that we must drop
these repressive measures.” He re-
vised his opinion and therealter took
to encouraging the Sikhs in their
development, I wish our Prime Min-
ister will have the capacity to realise
that the Sikhs are a very useful ele-
ment of the Indian population. That
is a matter of fact, In the history of
India they might play a very great
part occupy as they do the border
areas between India and Pakistan or
between India and China even. I can=
not disregard the value of the Sikhs
as a population from that angle, It
is far better that we keep them as
friends rather than risk making them
against ug by denying this demand.

Bhri Siva Raj: My concrete pro-
posal ig for the Prime Minister #o
state that the demand for the
Buba is not a communal demand,
this is a demand which can be consl-
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Prime Minister have the courage to
say so? Will he have the strength
of mind to say so, unless he is forced
to say so by supervening circum-
stances like those that happened in
Maharashtra and elsewhere?

My other feeling is that the one
person who seemg to thrive on the
situation is the Chief Minister of Pun-
jab, He does not scem to contribute
a solution to the difficulty at all. For
instance, in Maharashtra Chief Min-
ister Chavan contributed h's best.
Down in Madras during some kind of
a dispute between Andhras and
Tamils. Kamraj contributed his best.
Here we find that the Chief Minister,
Shr; Kairon, scems to thrive on the
situation. 1 am told that he has taken
recourse 10 repressive measurces which
cannot be maintained.

Mr. Speaker: 1 will request the
hon. Member not to refer to the Chief
Minister. Fach State has got an
Assembly. They may  gsay  similar
things about us, All  Assemblies
under the Constitution are privileged
All hon. Members in any Assembly or
in Parliament are privileged people.

Shri Siva Raj: I bow to your ruling.

Mr. Speaker: What I urge upon
hon. Members is not to refer to people
who cannot defend themselves. The
Chief Minister could possibly say,
“The very fact that I am keeping quiet
though I am myself a Sikh clearly
shows that there is no such problem
in the Punjab. Why does the hon.
Member think of the others cause?”
Therefore it is wrong to say that he
has not intervened, as if the hon.
Member from Madras knows that
there is so much trouble and he is
trying to fish in troubled waters. He
is not here to justify himself. There
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Member not to refer to that. We do
not know exactly why he is keeping
quiet. He may proceed to other
things.

Shri Siva Raj: I am sorry, I did
not make my point quite clear, 1
really wanted to say....

Mr. Speaker: Two opinions can be
held about it.

Shri Siva Raj:... while other Chief
Ministers are contributing from time
to time, in this great State, the Chief
Minister of Punjab has not devoted
hig time sttention to the solution of
this problem.

Mr. Speaker: Possibly he {feels
there is no problem there. Therefore,
there iy no  good referring to hin
because he is not here to defend him-
self.

Shri Siva Raj: That is right.

Mr. Spraker: He may proceed to
something clse.

Shri Siva Raj: Nothing clse, except
through this House and through you
to appeal to these unfortunate people
who have taken to fasting as a means
of enforcing their demands. I have
bitter experience of this ugly sight of
fasting when 1 was present at the fast
unto death by Mahatma Gandhi to
get rid of separate electorates for the
Scheduled Castes. That is why, with
all the vehemence that I can com-
mand, I appeal to these friends who
are fasting, to give up the fast by such
means as we can enforce upon them.

With these words, I thank you very
much.

Mr. Speaker: Sardar Hukam Singh.
Shrl Rajendra Bisgh (Chaprs)

rose—
Mr. Speaker: He need not come 0
their rescue.

ot wew A emalt : (o)
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Sardar Hukam Singh (Bhatinda):
Mi. Speaker, Sir, ag soon as the an-
nouncement was made that there
would be discussion of this topic, I
felt apprehensive whether it would
bring out any useful results at all. I
am convinced that my fears were
true. We have not dealt with this
subject which ig serious, with that
seriousness which is demanded. It
was really a critical moment. We
might differ from Master Tara Singh.
I have my own differences; I do not
agree with his. But, in a democracy,
it must be admitted that he is the
leader of the masses. Can we shut
our eyes to that? When dealing with
this should we deal with him so
lightly as hag been done by some hon,
friends? He might be anything
Whatever you may call him, 1 may
agree with you in certain respects,
this iy not the way how we should
have dealt with this gsubject at a
moment when we find three of our
venerable men are on fast and their
lives are at stake.

It hay been said that this demand
for Punjabl Suba was comanunal from
the very conception, and the Sikhs
have been demanding this even before
the Partition. If really there is a
villain of thig activity, I am here, and
if he is to be hanged, let me be
hanged. The question is not that
It was the latter portion that should
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have been given greater. attentione
the situation that has arisen as a
result of these fasts.

Punjabi Suba—some hon. Members
want that—I had been on the floor of
this House advocating this cause.
Many a time, I have stood and plead-
ed for it. But, there are other reasons
that out-weigh at this moment. I
consider Hindu-Sikh harmony is more
important thman getting this demand
conceded at this moment. If by pro-
ceeding in this manner, we create
tension and a permanent gulf is to be
created between the Hindus and
Sikhs, I woulq rather not have this
Punjabi Suba at this moment. Com-
munal harmony between Hindus and
Sikhs is more dear to me than any
demand for a linguistic State, If once
that is going and the chances get
remote, certainly, I would not go in
for that demand.

There is another consideration also.
I oppose this fasting as a means of
achieving any political ends. This is
not the method. It is coercion and
exerting of undue pressures. In a
democracy, it daes not fit in.
This is no argument ay all that carlier
it had yielded results or that Govern-
ment had been succumbing to those
pressures. At the same time, it should
not be decried at all, as was done here
by many hon_ friends, because it has
been resorted to by many virtuous
souls; and even after Parlition, some
of our venerable friends have resorted
to it

Shri Tangamanj (Madurai): In-
cluding the Finance Minister,

Sardar Hukam Singh: That would
be for my hon. friend to say.

It has been undertaken by many
venerable friends. So, we should not
decry it in such a manner.
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there had been in the Akali Dal a
desire to have a separate Sikh State.
It was before the Sapru Committee
that it was put up. I agree there.
But the context should be realised.
The real position which was given in
the memorandum was as follows, I
shall just read out four or five lines
from that,

“The position of the Sikhs-—and
that hag remained till the end—
vis-a-vis the Muslim League de-
mand for Pakistan is wel] known.
They are irrevocably opposed to
any partition of India on & com-
munal basis, Their opposition is
based on considerations which are
also well known, some of them
being that the demand is unna-
tural, reactionary and is in oppo-
sition to the best political and eco-
nomic interests of the country as
a whole, as well as of the portions
and regions soughy to be parti-
tioned off.”.

That is the real position that the sikhs
have taken in an authoritative rmmemo-
randum that they flled before the
Sapru Committee, and that has always
been appreciated. It was in a diffe-
rent context Here, I might puint out
another thing. The memorandum fur-
ther says:

“We have been asked as to whe-
ther we have any views to express
in case the Pakistan scheme is
imposed on us by an authority
whose power we cannot hope to
challenge successfully and which
may be the British Government
or the agreed will of the Hindus
and Muslims of India.”.

That was where we were cornered
If such a gituation arose, where the
Hindus and the Muslims and the Bri-
tish Government had all agreed to the
partition of India, then, had the Sikhs
any proposals to make? That was the
question before them. It was under
these circumstances that they said:

“In that case, we would insist
on the creation of a separate Sikh
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State which should include the
substantial majority of the Sikh
population and their important
sacred shrines and  historic
places.”,

These things should not be dragged
in now, because they had to be said in
different context; now, to dub the
community for any activities or state-
ments that they might have made at
that moment, would not be proper or
relevant at all,

Some of my hon. friends perhaps
have taken it so lightly that they said
that immediately after the Partition,
Master Tara Singh was saying this
and that, I would only read from this
publication by the Government of
India entitled India’'s Minorities which
is the Governmeny of India's state-
ment. I am not talking of Master
Tara Singh, but the statement quotes
Master Tara Singh: It says:

“The Sikhg also have expressed
their confidence in the union and
its leaders. In a press conference
on November 20, 1947  Master
Tara Singh, the leader of the
Akali Party which is the premier
organisation of the Sikhs said
‘We shall continue to support the
Congress and the Union Govern-
ment in its task of reconstruc-
tion."."”.

So, there was no case at all.

But my hon, friend Shri Bal Raj
Madhok has referred to the fact that
the trouble started when the two
regiong were made? Why were the
regions made? Why had the Sachar
formula to be brought in? Where was
the trouble at that time? We had
not ye; unburdened ourselves of the
load that we had carried on our heads,
when the Jullundur municipality, in
spite of the fact that 99 per cent of
the people, or rather, every 9999 per-
sons out of every 10,000 persons spoke
Punjabi in that district, passed s reso-
lution that Hindi would be the medium
of instruction under the Jullundur
municipality. The district board, st
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the same time, passed a resolution that
Punjabi would be the medium of
instruction. The clash gtarted The
commissioner justy cancelled or threw
overboard both the resolutions? Was
there anything to be done like that?

Anyhow, I only draw the attention
of this hon. House to the fact that the
trouble started when the mother
tongue was disowned. Today it might
be said, ag Shri Bal Raj Madhok has
said, that no Punjabi Hindu has dis-
owned his mother tongue. It is tragic
that this should come from Shri Bal
Raj Madhok, Here is the case of the
Arya Samaj by Shri Ghanshyam Singh
Gupta. He has given the figures of
Punjabi-speaking and Hindi-speaking
people. How does he arrive at them?
He says:

“For reasons given in the pre-
vious paragraph, I have presumed
that the Sikh population is going
in for the Punjabi language and
the Hindu population is going in
for thy Hindi language"”.

This is really the rub, where it is
created.

Now, is this Parliament going to
accept this position that the Hindus are
Hindi-speaking and the Sikhs are
Punjabi-speaking? Is this acceptable
to anyone here?

Some Hon. Members: No, no.
Shri Raghunath Singh: Never.

Sardar Hukam Singh: Should we
proceed on the assumption that this
is the basis of all argument?

Then it is said that the whole of
the Punjab is bilingual. It is bilingual
It consists of two regions, linguistic
regions, One is Hindi-speaking—pre-
dominantly of course—and the other

Is Punjabi-speaking. But they are
both there.

1 am not pleading just at present
for the creation of a Punjabi Suba, As
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I have said already, there are other
considerationg that must be taken
into account just at present Before
me, there are two things that are
very weighty. One is—and I have
said so earlier also—that fasting is
not in consonance with the Sikh tenet.
It is against Sikh religious beliefs, and
one who does it, sacrifices all the prin=
ciples of the Sikh religion. It is
prohibited in our religion. 1
had asked: let the religious
heads of the Takht gather to-
gether and give a dictum, a decision,
and then it would be clear. I can
confidently say here that Master Tara
Singh himself has been telling us that
really this iz not in accordance with
the Sikh religion and fasting is not
permitted, I have it on his authority
and I say it here. If we have sacri-
ficed the Sikh religious beliefs and
the principles that we cherish so much,
would it be worthwhile to have a
Punjabj Suba—at the sacrifice of those
things?

I would plead with those who are
going on with this that this is noy the
method of achieving the objective that
we have got. It would do us harm.
Then, Master Tara Singh has pleaded
so many times tha; Hindu-Sikh unity
is dear to him. If that is dear to him,
his continuing this fast is rather creat-
ing greater gulf. That is, the cherish-
ed goal is receding from sight; it is
not approaching,

Therefore, if he really loves Hindu-
Sikh unity, if he has any regard for
the religious beliefs of the Sikhs, if
he really feels that communal har-
mony is of paramount value and we
must achieve it—as he has said so
many times—my appeal to him is
that he should give up this fast, allow
conditions to become normeal; let the
Hindus and Sikhs have some time
when they can think over calmly; let
the tensions that have been created,
lessen, Then alone we can sit together
and come to an agreement, as he has
been saying for the last few years. He
has appealed to the Hindus as well
He “l now look forward"—he
does not look towards the Congress—
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“to the Hindu leaders”. If he has
that in mind, really it would be an
easy thing for him, after giving up the
fast, to sit with the Hindu leaders.
Then if they can agree, probably there
may not be as much opposition at that
time,

But so long as the present tensions
exist, so long as the atmosphere is sur-
charged with these doubts, mistrust
and all those things, I am sure that
even if an immediate advantage might
be obtained by recourse to this fast,
ultimately the Sikhs themselves would
not benefit by this achievement It
might be a sentimental or psycholo-
gical thing that he might gey even if
he succeeds—and there is no hope
under the present circumstances, be-
cause it ig a fact that I also do not
believe, as 1 have said earlier, that a
Punjabi Suba can be conceded at this
moment. 1 appeal to him with all the
sincerity that I have that he should,
even at this stage, in the intcrests
of Hindu-Sikh unity, in the interests
of the preservation of those Sikh orin-
ciples and in the interests of the coun-
try, break the fast, allow some time
to elapse, and then perhaps he might
be able to sit with the Hindus and the
Congress or other bodies, and a way
might be found by mutual agreement,
not by the will of one party, which
might be acceptable to all, and then
alone the Punjabi Suba would be of
some use if it is achieved.

I have also to appeal to our leader
the Prime Minister. He has said on
more than one occasion that Punjabi
is the dominant language. In this
statement also he has said:

“1 would even say that the Pun-
jab as it iy represents linguisti-
cally a homogeneous State with
eerhi.nl._y some linguistic minority
groups.

also, and the State Government works
on it, then 1 am sure most of the diffi-
culties would be removed. This, I
again say, is a passage on which hopes
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can be pinned, and if this policy is
pursued in gecordance with this state-
ment of the Prime Minister, probably
we will ind a way out this mess.

Shri Goray (Poona): We are
meeking under the lengthening
shadows of a crisis, and the tragic
backdrop to this discussion has been
provided by Master Tara Singh and
other two leaders who are on fast.

Let it be made plain at the very
beginning thay I hold all these person=
who are on fast in high respect, At
the same time, I would like to make
it clear that as a political weapon [
do not consider a fast to be a proper
one,

I should have thought that the argu-
ments that were put forth here by my
hon. colleague, Shri Harish Chandra
Mathur, and others would convince no
one. Shri Mathur referred to the re-
port of the States Reorganisation
Commission. I thought this report
had become a dead letter by now. So
much water has flowed down the
Jumna during the last five or six
years that hardly anything remains of
the SRC report.

As one who was intimately connect-
ed with the movement in Maharashtra
for the bifurcation of Bombay, I would
like to poiny out that the SRC had
been very definite that Bombay city
should not go to Maharashtra because,
if it was given to Maharashtra, the
economy of that city would be ruin-
ed, When we came to this Houte
and pleaded for the bifurcation of the
bi-lingual State of Bombay, not once
or twice but every time we were told
that Parliament had passed a legisla~
tion and it could no; be changed

8ir, you were a witneas to the fact
that the same people who always clap-
ped the former hon. Home Minister,
the late Pandit Pant—when in their
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do not give up hope because I know
how flexible the mind of our Prime
Minister is. He was the man who went
to Bombay and took a leading part
in the inaugural ceremony of the
Maharashtra State.

Here is our Minister for Food and
Agriculture, a very successful Minis-
ter who had told us that we may wait
for 500 years and Bombay will not go
to Maharashtra. And, 1 know that he
is one of the most popular leaders of
the Congress in that city, Therefore,
I am not unnecessarily pessimistic.

I would only say that the Prime
Minister should not go by the advice
of people like Shri Daulta who are
birds of passage and of those people
who always obey the party whip. We
must go to the fundamentals of the
problem. (Interruptions). You will
profit much if you listen to my advice.
1 would say that this principle was
accepted and implemented throughout
India that the prominent linguistic
groups will have their own States, It
does not matter that a particular com-
‘munity is putting forward that par-
ticular plea, Somebody has to take
the lead and others follow, Because
in the Punjab it is the Akali party
or the Akali Dal that is taking the
lead, it does not mean that we should
brand this whole affair as a communal
demand.

What pained me most was that in
this statement made by the Prime
Minister he has used such words which
create a sort of gloom. He has talk-
ed of partition. Where iy partition?
It is reorganisution of a State; it is
not partition. And because he has
used the word ‘partition’ so many
times because he has talked aboug the
division and break-up of femilies, he
has said that not only the Punjabis
but the Sikhs themselves will have
to suffer, people have begun tp think
in terms of the partition that was
there in 1947. 1 was very sorry that
in this House when we are discussing
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such a grave matter which is likely
to affect the future not of the Pun-
jabis and the Sikhs alone but of the
whole nation, people can afford to be
a sort of jovial and wisecracking. 1
was very much sorry when I heard
that people went to the extent of cal-
ling Master Tara Singh anti-national®*
and what not, (Interruptions). Is
thig the atmosphere to be created?
You appealed to us .

Mr. Speaker: 1 am appealing to
him also. Whatever has been said,
that word has not been used. There-
fore, the hon, Member may not
agree with what another hon. Mem-
ber has said who has referred to vari-
ous instances to say that he is not a
leader of those people and (hat he
has been changing. That was  his.
idea. It is open to the hon. Member
to refute it. But the other hon.
Member did not call him that. Let it
not go on record. I would ask the
hon. Member to withdraw it.

Shri Goray: Then, did he not call
him anti-national?

Mr. Speaker: Whatever he has said
he has said. But that word will be
expunged.

Shri Goray: 1 have withdrawn it

Mr, Speaker: It will go out of
record, 1 do not want the Press to
report it; it would create disturba-
nce.

Shri Goray: You appealed to us all
to see to it that in this delicate situ-
ation we do not say anything which
will a sort of disturb the balance
and sanity of the people. I agres
with it. But I would like to ask Shri
Madhok and other people what js to
be our attitude towards the Sikha
Simply because they want a Punjabl
Suba are we going to say that the
Sikhs are anti-national? Are we

going to say.... (Interrzptioms).
Here Shri Madhok sa:l that the S'khy

**Expunged, as ordered by the Chair.
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are not at all non-Hindus, that they
are Hindus, that they are a sect of
the Hindus; and then he went on to
say, if they came into power they
would have their eyes on our property
and....

Shri Balraj Madhok: 1 said the
Akalis. (Interruptions).

Shri Goray: Who are Sikhs? Who
are Akalis?

An Hon. Member: There is a !ol of
difference.

Shri Goray: Why is it that ‘he
Prime Minister of this country mcets
Sant Fateh Singh if he knows that
the person he is to mcet is not worth
meeting?

Shri Tyagi: Because he is the Prime
Minister of the whole country.

Shri Goray: Therefore, I am saying
that if that is the attitude with which
we are going to look at the Sikhs, let
us say firmly that we shall bhave
nothing to do with them. This 15 not
the attitude with which you will be
able to solve this problem. I know
that I am a minority in this House.

Shri Raghunath Singh: What is your
stand? What do you want to say?....
(Interruptions). Tell us frankly what
is the policy of the P.SP.

Mr. Speaker: Order, order. Shri
Goray started by saying that we must
on this occasion be as calm as possible.
I found in some of the speeches a
reference made being extended (o
cover a larger community, I duv not
think that anyone said here like tl:at
or anyone condemned the whole com-
munity of Sikhs as such. All thut
he said was that Master Tara Singh
alone had been changing from time to
time and then said that the Akalis Jad
been anxious and not the generality

of Sikhs. In trying to settle this
difference, let us not create rmore
differences.

Shri Geray: I object very emphati-
cally to this statement that the Akaiis
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also, as g group or a community, aie
such persons without character or
morals; it is not correct.

Shri Harish Chandra Mathur: No-
body from this side said so, it is from

the Opposition itself...... (Interrup-
tions).
Mr. Speaker: Nobody said that

Akalis are immoral.

Shri Goray: Yes, Sir.... (Interrup-
tiong). If he wants to expunge my
remarks, then some other remarks
will have also to be expunged because
they reflect very badly on the pro-
cedures of the House,

Mr. Speaker: Has anybody said that
Akalis are immoral?

Shri Balraj Madhok: Never.

Mr. Speaker: The misfortune is this.
If these words were used, I would
have expunged them. All that I
understood Shri Madhok to say was
that such things which occurred in
Pakistan, when feelings between iwo
communities were high, may happen.
That is how I understood him. 1I: is
mot that he said that under all cir-
cumstances a particular community is
bad. To avoid further misunder-
standings, it is good to understand
what other hon, Member has said first
...... (Interruptions).

Shri Surendranath Dwivedy: Mem-
bers have said worse things,

Mr. Speaker: Let him come to the
point.

Shri Geray: I would like to draw
your attention to this fact. The
whole point was developed like this
that this demand for a Punjabi Suba
is only the thin end of the wedge and
once it is granted it will be Bikhistan
and in Sikhistan Hindus will not be
safe. If Hindus will not be safe, it
means that their property, their
women will not be safe.

Mr. Speaker: No, no.
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Shri Goray: If you look into the
records, Sir, 1 am more than sure tnat
[ will be vindicated. What exactly
are your relations going to be with
the Sikhs? You doubt everybody.
You doubt the Muslims; you doubt the
Buddhists; you doubt the Adivasis,
people like the Nagas; you doubt the
Sikhs...... (Interruptions).

Shri Raghunath Singh: It is ahsgo-
lutely wrong. ... (Inetrruptions).

Shri Harish Chandra Mathur: What
does the hon. Member mean by saying
“you"? Let him refer specifically.
At lcast many of us who have spoken
ineluding mysclf have spoken in high
praise of the Sikhs. Let him alsc
mention that fact. What does he
mean by saying ‘“you"? (Interrup-
tions).

Shri Goray: If the Sikhs are gaod,
what is the harm in their having a
separate State? (Interruptions).

Mr. Speaker: Let thc hon. Member
proceed. He need nol say “you'.

Shri Goray: 1 have read the Prime
Minister's statement very carefully. I
do not find any convincing argumert
as to why the Sikhs should not be
given a State, or rather, why the
Akali demand for a Punjabi Suba
should not be granted. A separate
State has been granted to every lingu.
istic group. I would like to say this:
that we are talking amongst Qurssives.
Why is it that our people here, who
are so much convinced about tre
people's opinion in Punjab do na go
out and face the masses?  (Interrup-
tion).

An Hon. Member: We have faced
them.

Shri Goray: I too have been able
to amscertain the opinion of the ordi-
nary Sikhs, and as far as I know, they
stand solidly behind the demand of
Master Tara Singh, namely, the
demand for a Punjabi Suba.

Some Hom. Members: No no.
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SBhri Goray: That js exactly your
attitude! It had been your attitude
every time when the demand for a
linguistic State was made. And then
you had to retrace it and take it back.
The demand had to be conceded later.
1 do not want this Government to be
on record to the effect that they
first denied a certain thing and then
they retraced it. Therefore, if past
expericnce is any guide, I would say
that the Prime Minister, when he
made the statement, should have
considered what is going to be the
cffect of this  particular statement.
From the speeches that have been
made here, it is seen that the Sikhs
arec a vital part of our community;
they are doing wonderful work in
the frontier; they are in the army
and in the factories, and everywhere.
Therctore, T would appcal once again
to the Prime Minister to go deeper
into this aspeet and not be guided by
those people who always say “Yes”
to whatever he says.

My last appeal to the Prime Minis=
ter is this. He is leaving this coun-
try within a day or two. Once ha
goes oul, and if this fast of Master
Tara Singh continues, and the other
two fasts also continue, and if they
culminate in cvents—which nobody
wishes to take place—then I suppose
there will be a catastrophe, and in
the Prime Minister’s absence, there
will be nobody to handle the sitva-
tion. 1 would appeal to him now. He
is going to attend g summit meeting,
but let him not neglect the base; the
summit may wait but if the base
gives way, this nation will be riddled
with communal disharmony and com-
munal factions and then all that we
have worked for in the past will be
lost. Therefore, I would even go to
the exent of appealing to the Prime
Minister to cancel his visit and stay
here and see that this crisis is handl-
ed properly and in the right manncr.

Shri Radhelal Vyas (Ujjain): May
I seek one clarification, 8ir? I should
like to say only one sentence. (Inter-
ruption), The hon Member just
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that the Government deny one thing
first and then they retrace the steps;
that was, I think, with reference to
Bombay. May I say that it was Shri
Asoka Mehta who first pleaded the
cause of a bilingual Bombay State,
and then the Members of the Oppo-
sition also supported him, and there-
after, the Government took it up.
(Imterruption).

Mr. Speaker: Order, order.
Several Hon, Members —rose

Mr. Speaker: Ch. Ranbir Singh.

o AT fﬂg.' : mm.
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(Interruptions).
Mr, Speaker: Order, order.
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(Interruptions).

Mr, Speaker: Order, order.
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® tfegm feqn g1, 39 € AR
W Fwo sy M1 T QT T X W
N wrf ad, v erh & A fw
mMwymg e A g s
AT FATT Y TR § fAd g wfae
S

af waa T f& gy I §
ﬁhﬁ'm%mﬁmtum
awar I W7 I w1 6 T aw
Aot faer wFm ar Y, Afer v v
a1 e @oﬁ. & O T 'l
(Interruptions) gx % § Uw A whHiw
¥ ur qwr § g wx wvdar, wva it
s, g 8 v At § o Afew oy
w1 ¥ ardw dww ¥ off § o W

Discussion re. BHADRA 7, 1883 (SAKA) Statement made by 5654

Prime Minister regarding
Punjabi Suba
qary & faardt aveq & gur grafae
qrét /YT A aF AgaAr w1 w4E AU
T & 1 9% & w7 arafag w T
TR 9T X A4, I7 & T9T qreATRA
%, afFT dom ¥ 37 %1 W Ay
ﬂ'{'[q@' & F%aT | (Interruptions).

wET A FFGfTer ardt o gare g,
7T I T AR ¥ T N ¢«
R O 5 g ) g7 w7 wgfre
et & fewz 97 a7i WG € W o
g O ArdY wgfaee arff & free q
saA ¥ 77 w1 £ 7 R, Afew
T A1 wT e i 9t ¥ zar wr Q@
¢, wifs 3 oy & fs @i game o
g ), AR frgem o WA W
AT &Y, 39 IET Y Frarefy waw wredrg
qr Gur & ATA A ¥

dar fr / vy w1 91, 971 97 wE
AT 7 T AT g, Fax ) A i gy
7 qgt qAT § 1 ¥ fEgT AaTETETH
® & 5r7 qff ¥ feer g gy
wra &, afex fog a7 & zavd faindt
ATE AT EEHT A FW WY 5 KT wTH §,
I A G A w9 7w & Jaman
tRqm AT srod & i v o
¥ & ¥ uws ot 9t A fs few
w¥, AURT, 7 ATE W R, Gumf
g& w1 Araday aft § | (Interruptions).
oo €1 7T ¥ €9 & ©F 7 77 ATent
# q& A€ oft Tar 7 &, 7 fe qamfy
g& ¥ AT ALY | GH T oft e
YA h fs femag &
durdt & @ atr e oy § 1w
fante #r o7 97 Terdt & & gt &

ot qert & At & dovogk 4

% v ©F Wredt &7 s ow Wit
wes fewmn s g fe wx Ofed
ot fipdt e & ook wY, oy
Ok fs g v wrgd € « g oY oY



5655 Discussion re.

(s T fa)

¥ fam ¥7 dfer saETAE dEE #
o 2w ) g8 A @ fv e &
w% go ot 7z WA £ ¥ ew g
w1 feemr 7 w7 g faAn-aen <@,
gg TaTh E@ifem & 1 #WT K ARET
aratag 917 39 #7194 39 & ganfra
¥ g 7413 fF L8y% & 0F FAT 41,
wegAe A Agg WA A T q fF
faestt ® foem w7 * gerEaT AT
AT [, afe= g = "= R
fon 20 & o7 faw 790% 7 Tl &
Y FATF g AT AAET qA A AT A,
I a1 Aden aw A fR oW zeme
TEl W1 gAY waArAw #, A A T
farams & 7 fza q at ag wzq ¢f f&
Y qATEET AT A9, AfET d | A
qT T T2 T1 AT AEr F7 A% &
EATIT AT HATERT 77 fqmm «ry o

udt gwg ¢ fF g gure o Sy
¥ & o 7 a8 71 ? 5 uw e
feaiz & WX w7 TRgAw femie ),
&t R AT 97 gA-anfeat a7 @y
qr 237 WEL TEAT | A FFT FHIR FEAns
¢ fom ot gara fege a8 w=a g,
A tw feufad & wrary aff o€ |
aui 93 fege ®1 faw fegr man, afew
# wgr wign § fv fgw @ feelt
qiferizt O T UK & & a9
g & 1w Wi 9 fegw & araeh
g AT IWET W | A Ay
w1 warlt il ¢, w1t fodt & wTEm
ot & o« T § o & o e
g s o A Ee T 7 fow
weR € 1 ot AW ¥ o grew T & w0
i Tzt um @ wwd
(Interruprions) XN AT & & farerly wedy
waw &, 3o Y oy &)

AUGUST 20, 1961 Statement made by 5656

Prime Minister regarding
Punjabi Suba

e H Gt foor ot avh W g 8
qurdt fom # g &1 vy eEr
feg ¥ ®1C % oF feg GOt 59 A
wtr & faare & | & s g i e
# Ty & fad oY cRewT &1 AT
¢, 9z omT ¥\ o e WA AT aw
wrA # f& s qarEr 7@ 4 @i ay
q1A far man, &t wwr et ¥
72 WO, A€ Y 794 & | F A E
WEE TR 97 NS & & faq
a1 g A-wATE aEt F1 I e 4t
T AT TANN WA A ZAa T fAg
BT FT TF 4% T THRA F1 48
ATIET @Y, A9 AF OEME AAAIfA B
27 AT "q14 ¥, Ale 2¥ I § AT
amnfaz 7y = 9feq sagrer T2E
R TTA A0 M7 FE 2L H AT
o5 1§ UgATF 1 q%14 fz417 % 3 fram)
famait & 77 soaa | s A7z w2eT §
qf=3T FT &AAH AT 2, T AF AT
Al TARM TAR W AEIFT T AR
fFan ST, 39 awT AF TATE Y e,
fom o 21 9 w9 famd 91 AT i
CEELNE il o Lo

fracdem fiag @i d &
TaTn =TT § s g wdwew e
¥ TRLIH §71 97 | (F 8 ¥ 78, 2q9%
9§19 9gF AT Aq T 2wy AT,
I8 T A g A A | Afew wAmal H gw
e F o I WY ey ® oY A
R RTwg qT’ wg g g fe
T & waw ¥ fae few arex
€ T 3% ¥ § N Aoz fow vreay
! T & wray feIr w=@w, I o Oy
w1, 7y &t wfwwre aff wr | dfen faw
W &) ufaeTe o, 3w § ¥ 13 el
W A e arafey & Swnh @R
¥ Mt & fawrs v & ) vyt Ay w
wr fs qoat som fog & faw &
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TY ¥ g ¥ e §, 1% dfen
agE I g & oI 9% anft WY feg
E99F ™ ¥ W ey & wifawt
#Y 27 o 7 ¥ AR AgE w1 wxfwe g
fe et ¥ w17 ofew g W few
FF fEa g1 | w7 Awataee fow
T TR OO Ay % i el
HETHI AT AT #9 A, § AT g
a7 51y fr=arT F3 | A wEAT SEAT F
fa sore wfaet 1 30 Arf g A g1 T
g1 |17 77 T A ATF A7 9977 fEAv
WTT At ZATY § § W ¥ | T A
g+ AT A g1 oo A1 Ay www
groem 1 32 qvae faay @1 v 2
¥& 97AZ ¥T O (T AW s Al
qg 9 TIRZT TATET 1A 41 "HTEE]
FIETE 21 € TIT 72, 2% O9AZ Z1 5717
£ 1 &3 THZ grdl qwmar fem w
ax Z A1z qra T i wAAr
F waifas A1 v ] 1o venz {1 gAw
g% 7 2 afwa v fears 73 o ™Az
CIcCIIEE PHETE C IO 1 = i G g
¢ fx doma Jay 3d |

ZATC M ATgA A ONEITT WY
WRTTE &1 q474 ITMAT ¢ | § IA€T
wear W § fe agi grav faege
TR 9, @i F g qorw ¥ faegw
=T 4 W IAFT KT GA & graA &7
o gFraE qgi § 1 Tandy Fro
Yo qTHE ¥ FaAT WTATY ¢ WY a wrgAt
¢ e At & arw qx Fara 6 o
& 1 wgi 7w faard ded W
¢ 7 o fear fr <2 # & fadh g o
wéme & drnt ¥ gferw & o o
q¢ wg g7 & v Gurdy g fear ag
™ grom ¥ F qudf angw & vy qe
swfre afeal &, fegi v dw &
qfserm T, S w1 afee
T, w9 gR 97 afeer wown, @
syl & ot ¥ figgeam & fpelt ¥ fams

Prime Minister regarding
Punjabi Suba

wrt T Y § o @i & we Aw
fewmd &, g wiew § fe § W wgd
&7 w7 & qurw & we T & W
w1 wigd & | wTex arafeg A
W 9T AT 3~ qTEE wrefqat & A
§ qomat forr &, 3w ag O A
ard § @Y W 1 F A IA% oy AdAr
71 § W WA ¥ qfy AT s
g fF ag g% 7gafy 2 o7 ag awey
HEZTAE 18712 T A7 70 a7g & oW
A %ge g a1 AW qog 9z § fr ag i
fasger 1o 2, frrer w4 & farenry 8, formy
W1 T A1 TR g, 3T faars
¢ o7 qrg #1 wg fawt & fea) ¥ fams
g aama & fedt & faamw @ 1 @Y AT B
fa. g5 wrt @1 3% S w fwed
§ 4 g7 vquA *mA g fr ooy g
T W%T F qEG gAY T AAT 47 1A
T9 AT | A I AT AR g
A & WA A 23 A A e
a7 f& 9% 7 7w g7 gl far wip e
Frafarz Arf g1 ar gur arafas wrg
£1 a1 ®rt 9\ g1 o\ ATy I "Iy
gru faema @ 3wt ag fxm T|an =
A& EP 1 A Ak S w1 famn
&1 o qTAZ ¥ L& qTAZ WEHY At
| O A fre @ o w7 arfzem
el €

%5 #mi ¥ vt I qz aafer
% § fr s fafree age & €
ag ww fs qumh qurw & firfioke
W g F o § 5 duw &
dam i fg Y & w3 #F Gomdy S
g, afexr it & wyai ¥ gty
gl frurk £ 1 W Ik wTw gult
o g wfy § oftx ooy oft @ wwa
€ 1 ¥few ow any oY § fs dovr Rl
qurlt P § site forrd arendy ey
% S0y 2 W & S0w §, I
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[¥e iz frg)]

FIHTO Faq17 qardr & w7 Jt W
TATHT § WY Y A ST YA
IAE JTATET co TR &, IEET ATGT
L FAT 0 AT F qFTAT H A
fretfade &1 awft & ag v &1 [
T T & ¥ g ardY § foma qww
% ag ara 4 wmE @ A g ArE }
AN W JgAF F OF AT AAT S0
o fEF d g1 & uot 7€ fw age wwTEy
oS & 9T 79 FATT WITH I 7
9 o o et ara & Qgaw § Wat
AT @ %y fF oo aF qE g}
ey I qE I v aF fegE
®r gowre fgrget # ata w 7@ gEh
o faet & wm gfaare ora &y
¥ owrren g fF s ogar 0 i
|qgE A @ gEary N Af fooh &
W A1 IA% farems B 2 @ gear
A, TE F WIOR qAvar g & A
43 7w gIAT™ 9T, UF WITHT A A
wUT W qaiE § A9 T a9 gE
aradt qgas fav & are fomer gomd
gt Y 97 w99 T @
|FaT 97 | THY a@ q WA WX
afag & faams & grad F
qT @t st 42 gu § Wi AT e
gy & wrd-wwehr & 0 Sfe o
& wz §, oF Ogaw fay & W
gak s forr

qww wgET, ¥ g owga
fr I fom % o oo Af R
¥y fw dorft gar v § ar faeel w1

Fur e §

wE (A §W W f 7 e gw
ot B 8 i Wl ¥
wrax Fw fegr @ | YA ¥ w0 A
foelt & Bty v sl &7 qaTET
Yy feqr_wg wife feelt & @ wrw

AUGUST 29, 1861 Statement made by 5660

Prime Minister regarding
Punjabi Suba

e

qTATEY & IRV Yo &Y =E Af) afew
%o &t @&y feemr qardy & 1 A faselt
N BT FF TN faeot B faT ¥
arg faar femr oo o fewrew a
Wq % 7 98 a9 % ITH] GATA &
arq 7 faamar 1o 0 Wit WA 1%
A H A RN doamw F =g
e fRTNT | TE oF A T
e o TEd darte W e A &
&ft w1l # o§n Swar W @ g,
wT ¥ At g SAr W W IEwr
oI oy 7 7 AT @ @

ot wwew fag : wsaw wErEw,
aT) qA1g 4f fF g fra &
7wt qrg AfF wff arf v ot &
RS § A W & arg T
T g frrmaaa N gr s &
O® T gz m™faar N T E W
T FY ST WY WT agrar Tar 6%
g Far gt fagr mar & of auer
= Ad guir

B9 41X HT A9 8Yo W1 Fafw
fawm fwia oftgz & o S w
AT VAT ST FIE FERGES
# ga® vq 2 o qr Wi Qg
WIeT gE®T aAr fTar 49r ) wwe #
Ty agl ¥ OE A ¢ 1w TAdy
e § Y § a9 fo aw ag %7 *T
Wﬁmaﬁmmafm ™
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dfem svec v wmiw  (fgare)
ghamr & wmar daht aft, e
E AL

it worqw fag © 9 ol 7 27 &few
v feg woht arpwret fely 0 &
aix wrgy & fe art wrw o # =
w7 afFq ag w & fad dare
fe g qart ® Hrw 7 A F wge
wgA g & a7 agA a@ weh @ o)
gz wadr fgget & qF @i ¥ W
feeg waet wea § AV wewEA A
g #a3 § & g% o A7 qvan @
T wgA & fe qordy gar I, ar &
Faw g & & axx s X aw
g smEa £

& wrn g o qara € wwear o
T qad Far Af ¥ 1 qomdr gan
2w fggrame ¥ o8 awear ®Y W1 oY
Iawr fagr S@wm | X aw ame
fraza fem & o wre for fragw
&TAT AEA & IT W A AT W gEATH
f&g 5 § f& 9% wa geaTw w T
T § | AT arqfag 7 W e
FTAE & W § ag Ha § o @
I7% wgaT wga § 6 wod a1ehw |
* Torfifas aar aifes s i IR
N afer g FT &, SEN T F@EAR A
€7 &, fegemm & a3 o f aga &
Ifr gaegrad § 9 I gaTgmml
weaFfamad am oy d ag f
wgAT wigan § f& It Gamft ga st
F73 & fqu & graw ST A §
andl TRETAR W Afrow gy
&1 Y@ FIH SN W A "R
oy waf § ) fad vafed fs wrer
arq fag gw gyow *7 7 § vafag
fegul & & ff ¥% * W gea wh
wfgd, wd W T et gudt aft
DN EFN L1 Tur wT% g -few
NN arsmrar QU |

1048 (Ai) LSD-—10.

Prime Minister regarding
Punjabi Suba

& qran g s qomft g@ ¥ aY aiw
2 T Wt oF ey wiw § o O
u W &7 o% few g € wiw
ag 77 AC | AT IuwT fadls w @
& N 7% frerer oar TR 8, & aCH A
T@a o § O 3T Al & @ W
frat ®1 o w7 ¥ w7 wwifem w
ag faeam @t fewr ewd fo et
arq =g fear g 1 A favew
wva1 wrg g fw fog® ty Wl &
a7, wTq AT & €T 11 WA & 9L
aq fw 27 & w=T ot ORI G §
gfaat 9T, 38 & AnreT a7 fag o
gerfadt & ' € &7 wap feqr
¢ ? mar fx a7 M fag nar of
Wl g1 @, #f%T neq il €4 3§ O
ft I @7 ®77 F fou famare wa¥
feeray a1, wTeaTe w9 fewTar aar ?
UE AT WY wreareA fremy § e
I QU A € §, vewr aftor oy
g g fr 3 gmed ¥ fo a9d wiw
7% g ur fear o g § 1 Afew
W HYT & O § 39 Al |, A f§
qu genw &7 ¢ ¥, faagx s
g § fe ag aber wwer v g
&1 %1 A § 1§ o fedt efiwt
qgT ¥ W T & qUAGI WERA
f Tofifas e wt ga 53 & fad
i ju grma A woht wfeg,
wuw Ay, ara wiad § o fipgenn
! omft s & sfafafs 1w na &
mg § 5 fear g wir @s
w B ofr & gufis oft, gad
fegrma ¥ g ¥ famns wamy
frq §, dwi % w7 §, @ Tt Y
Afadi w1 fade fear § 1 Wfer g
wiw oyt 9T gg Wewr s & fod
Am7 § f& vwfifes enanet 5 gw
s ¥ ford g st ot s gymn v

agra wff & 1 ¥t afY &g wwar f
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[t worerr ferg]

™ & wius 0y @ g W
s m i gm A § fs ag
T w9 e g, freedt g
¥ o T T w1 qeer aAn Wi,
afew fme ofr & g1 IaT § 5 &w
TR W qwet & fod ot F it .
gEATT FT g AL AT | A WA
g & qodifas gl &) g9 s &
faz &t @ g w1 wgra A
forar o wifgd | vad foq v o=
wfer &Y wd | s weeT @ fag
¥ |rg w7 afer §, a1 frgam & g
| Y w6 &, fomd e o wifw g,
ax f5T 7 W& gea™ &1 Erq 4,
Tz & gawar § 5 oF sanT wer
WX 7 g8 v w1 foa ot g g
IAAT 7% I% a7 w=gr @, dwE
& fod wegr 2 WY A & fag w=am
BT

% fraga w71 wgar g fw qomw
& e w1 gt g cg o fE A
forer o1 qorw F ga §, A F fFoww
forg wraT ® gHA AT W §, waiq
fedy, aft qewd & woor ), qoml ar
T AT ot ) ot ag & gt
gt A wrwr §, v avy ¥ wAEE
g, ot Ay & Wrogd g o A &
dfefe ¢, ag T & @0 7Y 0
R | WA g¥ T A e
VT WIAAT € T & AT g e
¢ fe wror & 2w ar @ a1 N w™
query & o waw med a7 nd WX
qE & o werey g o W & wATT
frwa &), T I o AR A
2 dardlt &1 wdsy g amar § fe oo
W & femn # qg A A Rr A T
fs gamr Wi fgxs %1 wmer 2, fefl
W @ fggema € ww vl §
%1 wt wrer aff g v @ famy

AUGUST 29, 1961 Statement made by 5664

Prime Minister regurd.ng
Punjabi Suba

#F A o & wa fgy v
afafa & am ¥ fd & fgal & wr
¥ fog g wed €, § fEa
w7 gt g fw foreeft g, ot
giff sgin gt & fgmi MY &, s
e ¥ feat i g7 o< fit -
e & At & 4 47 fe=h
afafa # giv ¥ arEe= s oy &,
TR AW & o T FTF I AR
ary 1 I A ¥ WIS AT TR RN
A OFT YFEEA AT T IAE
frr e mydmewgT N FT oA}
W 9T & T I9% g7 WTRIEA
oqHTT AT § )

¥ fraza s agm g fv ama
gfew aqa ¢ ag At FW S
AN A § A WraT & gT 4 A
qOTE! WA TS W97 9 aRay
gra ==, fedy war sfafs ara oy
WA AT IE WIS I WKy )
arewy #Y aw @ fw ew gm frafa &
ag =1 feq 73 & s e oz, fom et
Tg WSS 9W 7T 97, 39 fzA) fead
ot firemz go oy qeTET wmer ¥
ferar gran ar, ww It & e g r,
afea forgw) T ey *87 aman B,
ot W & dwiR 9T uw A A fom Wy
T 19T ¥ ATAT §, 39 ¥ Aw Af
forer 91T 91 1 F A g feowd
fod qma & feg N fodme &0
qona & fgrgel & N & wwE o7 few
§ 3% fem & nw ag ¥ a7 W
&1 w7 & § fs & gl wier §) @z
s A fag dmral @ wEwgT g
watfsrTwfegmgamafsem
B ¥ A & & ) e W e )
afe & A wareY WY qurE # At e
axl a1 N ANa afgw Aah § N O
qogrew Wil § ar @ gEO wwig @
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Nfsagaaatfoe) § A &
ATETITGY €, 39 ¥ g0 4 fasamy femw
a5 § f§ 37 ¥ qme =g €3 ? sufad
W FATE B I wew W @R | qwW WA
fo qurat 7 oF ZA1 2 WL 3@ T A
o ar § 3| 9T I QY | ag ferwrge
AT 7 € T &, nar faeern 7 qw
< &, frw ® g qom S e
AT ¥ TW & A Y WX § Aoy w7 F
qardt % , e ag w1 T O
&7 T f§ 37 Y 777 wrar qardy ady @,
fey & 1 St of gz gt wrE qama
& 30 feex # & wrd & o fe o e
# 7Y 1, fegema # A &1 & aifsena
# 3 % oo 99 ¥ qanh A aww @
IaT 9w &, fgedy 4 amd § 1 & A
qawar fe& a9 qifews & 93 A &
Tz Nt & g wrar W woA wTar
ad &, 7Ty ATer wAa § A whT &)
feawa wrft @ 37 fgsg wiedi @ &
fequdy 7 & A & ag WA &
fe gardt wrar qardt 2 6 oW T
®WETT ® 4 )

Wi ag fewm gquamn A A
& wraan ¢ f a1 awedt gw ) wndd
ol § fs fgegemma & aoere & g
o a@ © a9 Afagi qart arh &
fom a fe aaegra & ga aff Y
T aREr € I N wiferer o
araf | wft Afas &7 & 39 w1 FH
A B T all & aad

# wrn v ¢ fe & @it A A
AU ST R A @O BT @
T gfy Trafifre &= sw amy Y e
st f& waiifas sen w1 gw w73
¥ fad & et ft qw gyare w1 Sy
 tw # aff § X oW AR @ gUR Y
g fs o @ foad § fing & vt

Prime Minister regarding
Punjabi Suba

o ¥ s awdifas gt B @™
* & fad & yw graw w §gra
a#ff &7 T ag wifew £ fie & gTew
wret ¥ fa 97 @ | Aar § & wgr el
w N N e o f Al genr fedr
oy ¥ e w T g B EwaT d
o T s & § ) o AT wTH il
FTT WA AW % qomt fget wr Wy
WEAT TN, FE WA KT WY e
| & wgan g e swm woft am &
fE ax A% fegeam & dgoft aft oY
§ A9 A% AN ¥W ATE & WX SR
IS W FATTT gHTY gAY S a2er
ETY | YA A TE WAT] WHAT TRV O
aw & wawat § e ag awean g afY
grlt | xa fad & faegn wem fe W
gy i fargia yo geara &7 woly B
& T9 &1 qAq 40 | qwyry W A ferfa
¥ 7w ¥ aqg wmareA faar arar wifgd
fe qurft wrar &1 €€ qwATr wft
grm, afea g w1 o fewmam qew
¥ fgr & Y &, foamY & fger & Y &,
qarank Fer & a8 & 1 SIa &1 faqiae
afz g7 w¥TT & WA fergy mav o gw
o 4w w1 7% A avd fe o Ty
Al Lo, = o qT 3 AT AT forrl aYformpt
et oY warere § & wrer @7 | qany
ATET T GAN 7199 TATX 7 Tor o) gwAT
wraw A gy | 4 e o vy
satafy qrveT ¢ | a7 € osar ot
e ¢ @ 2 & fgg, faw, €At e
qaa &t & aft TR

ot e e wet : g AT,
ATeTad % vfegre i ww & wwr gutage
fewr wg @1 farw fer Aramars wrey T
w1 fadtg foar war, guvr guiagd
fer Wy w1 forw foor oft vrgay & Ryprepary
¥ arx wrw wtw & fasnin gar, feo
fer wrowd & cfogw ¥

g W % f gw orh w apdet &



5667 Digcussion re.

[* ser fix o)

g A FATGAF ag FEA 2 fE Qo
W\ wgraeg & fawior 4@ g, afea
fex oo Wk wgreg 1 fAmbe
forar | ww & fe ota e wgr afqfa
& wfqdaT g1 & gar, 39 awg g
2w & Y I=9 Hife & §G AT 4 IR
frvig foar f& sror & aeeTq WA
ST ATH ¥ wearg # wfw @y i
o & ¢ wfwa for ofdfeafodt &

AUGUST 20, 1961  Statement made by 5668

Prime Minister regarding
Punjabi Suba

“The Sikhs should be allowed
to form an independent State of
their own in North India.”

In a statement published in the
Press on April 4, 1946, Master
Tara Singh declared:

“We want a Sikh State in
United India. Such a State will
belong to the Sikh Panth”

On June 19, 1947, a declaration was

made on behalf of the Akali Party in

faag § T g9 qzdy w1 &l & fa7
a public meeting at Amritsar to the

AT TR F GO Ky | TT T AT

%1 gfrs ag g s Aree are fag
o qg g7 & F waw avr w2 @
FAT & A1 gAr gar w g a
a5t &

1818 hrs.

[Mr. DepuTY-SPEAKER in the Chair ]

? wud a%qy ¥ Q= FOx ¥ @
T & g¥ W # ag SO - FE
wrger g fe swreeT ara fag &1 At
qarYy gaT I & fag Faw word
AT At & avewfaw @ 0 A qeve #
W fafewr qifqariz &1 o8 #fade
e agt 9T wTaT 91 3% §WE gET
qrEt Y W & A A frar mar @
9H & Wk | ¥1 97 HT &} gATT AEATE |
werer qEf ¥ fafewr #fadz faaa
qg fow &t faqn

*The Sikhs have as good a
claim for an independent Sikh
State as the Musalmans. The
claim for a Muslim Pakistan
should not be conceded without at
the same time conceding the claim
for an independen sovereign State
for th~ Sikhs"

“In 1947, speaking at the All-
Partie; Conference held at Rawal-
pindi, Giani Kartar Singh said:

following effect:

“The Sikhs have demanded and
they reiterate that they should get
East Punjab as a Sikh State.”
54 WT ®1 GATA FT HT FAA ATY
ufwsra oz 2 f& T Ar ga o1 w7
qarrdYy g3 F 7T K AT 7T FA
E 3% afraew ¥ gz I faws I
afaq |

0% qF A1 ¥ fasy &1 & wrA
FER W s AR E | Ag ¢ fw
fag wa@ WA qTRTT F A7 WA
JUITT F-ATE Q28 ¥ HTS, 98YE,
w gwre frafaaran & Hrarer v
29 7 4 IN qAT I7 AG AT W
wrAc fely o & ady | g @
X a9y wn F F7 fF e N
fedt 3% aff wrar § afey = @
aTY T X T [RX FXA QAT E 1 A
U TAAHE W I g X ¥ A fw
T & Y gAY ¢ e faad
XTI 93« &1 ag {O AW@7 69T &,
T® TR 9¥ KT AT AN E AUAE
9 afer § mal & T 99T 9
| T aF, fegd g7 1eve # gardy
@REFET AT AR Y

“fearwx w1 oem fgerr ¥
W 9T @A T®W ' ooww
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grea ag ¢ fo e & g7 wrAn
A T g o  Sfew oew
OF T FWT | TRET FTH T
g afge fr war &= 7 fe
g1 sma, g7 o ¢ fE Ao
arafqg 98 wER T L&Y
TR E ) Oy A wew # fEv
A oAx Fga A Foom o

qTE QN 7 YU W 7 39 faer
H ST G FT T4F [SW ATRA 4 AT
faa 1 57 7 g7 ar A ag am
F7T TR 4, FEl 9T ¢

"4 qeA g f& faw wifew w7 8
wrg ? &7 9ga ®N o4 W7
qF FH A A5 9AT AT A®A
g7 gWTN WA 7Y WI9A
@A A FW fwar 1 aga
gwgr fear Afsw w1 A=aTe
T AAAT AET A, wA w1 gfaar
¥ qEar A9 q9A | g
A oo EIwa
AT § SGIET MK KH F E
W T AFAW FT I @1 |
gy ft ¥ F g9 ¥ gW A
w9 aeET 2 & gifE wrawy
ATATT 97 EH T ®0ET &)
Y & a7 % ¥y oy
Tra 7Y w7 wwA fe o) g
rgfea oG ma m Ay
¥ T Ay ey oY 7

afes o faste oo & wrowt gavn
wTgaT ur ag ug ¢ fx @rmre oiw R
w9y wrww ¥ qurw & fawt & afrw
& fs & vz arafag *) awwm fe vy
W FETT NT %AW A JTH | W &
A ow T ael T & Ieafesrh
Tt ft) ¥ el
Tag emgw st S sTn W §
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qF®I @9 {7 §we ara fag
frowrdt & evaew ¥ agy gw wwe
fwar a1 | ATz Ara fag © fregerh
97 @I 2 ¥ YT

“§ X o g9 ¥ wreEe ava fow
w1 ¥ o § forewr AW aga
& gur, dfewr &0 oy
A1 w ofr uminT ¥y fr o
FAMT | AT AR OAT AR wm
AT wEE AR F1owAm@m
J qTZIT BA § UUN 9T § AT IR
T 98¢ ¥ X2 9 1 | wrAAg g Aol
Y AT FergT aeft S & wgAr wwem
g f& ag Y gl 07 FTT @ W 6 A
& nTfueT & w7 7 &2 g0 K e
T TRl W g R TAA g Wud
zifg-g ®1 fawm@

AT WERG, WO qA €
£ifog f& g1 o) w1 &g f6 qnw &
% T 7T WA fay #9057 of
arurEY & gt &1 Af fear fe &
v @7 qgA dura € qfrfeafr €y
#amAs ¥ fag ww amnfay
quraay firremy feay g1, It avg
ax Areer N T dAA fem @
fe 1y wrr & AT e qF o
a1 T R, 9N WA FAW1  farrere
%7 A1 wifgo ar

iy il Tt fag & ey f
o i s farfore e A eTeY i bt
# wr foqr | & mfY wwen s Quy
& & 31 & 7€ gfawen w1 w1 fiay
Ty & ¥ afr el & awy gt fw
T & fardare fufiee & Tl
ol ¥ ge werr T W @
¢ g wifg@ o1 | gy Sl &
T oY g

dura & qew ot o7 oy ww o«
fs 4t @ e oo feg # vy o
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[ swrer & aredt]
aaT frar a1, 37 &1 o ¥y feafq w1
gaeA & feg  #wer amfad
fircgaTe & 1 a1fgd 41 | ®7 A
wofy ofr fagrgearar gre &7 fadg o ®
¢ | T T ;R a% wEET AT fag
T WA TATA A gIT AT 99 & oA A
TH FT 3@ W AT F & KT AFT
AT AET | 97 W A foryard ¥
qare & 9% fafaeet g™ gaw fag
£ 48 a9 w3 | faw @wm weET
ara fag & w9 &1 oA fwar ar
W 4T GHT 99 ®7 wiee w7 e
Srar A Wt 2@ § 3¢ offeafa qar
g & andr €, @ wwe w1 g
aFraTaCr g EY TFAT 97 |

TF atq WY F 59q qwra 7 ofr
¥ g WG E | v qE F 39 e
Far wEeT ara fag ¥ faew @ 9
Ry sy fegn ww & fegul
® A ¥ 9 § & & w9 woer
oA T & arfe & fgg i faal
¥ ary w1 oA dr T EY 1 FA IW
WG At TG wreeT arer Ay 7 99 Tl
& wgr I WO FETATOA § wwrfwa
g & | I 7 U v Ay 7% 7w
A AU W AT KT 06 qgT T
WINTT &Y 7% & a%ar & f& qom ¥
Tt w1 ATEA g 9T | IR A e
fr og o fafeed ¥ o® cTm T =y
weeft Tl & Wi W T Y o ey
wry ol & 1 @ Ay wwe e A
ot g & vw waw & wrae ofcfeafaal
% wgt aw  Tofren & | oF Tag
vy fedd ag W wwrc @ wiv
# o, ¥fww wrw @ ofcfeafont wg
ot § e 7 Qur e aft & fie o
¥ TRz Wy & o figemar W@
T &9 O TuTw ¥ AT W) WY .
&t e wifgd |
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AfkT, Iaregw off, oF a@ oY
areeT ara fag 7 99 fgg e @
g ag 7g 9 5w AR fggwt
Fegg d AT @ E

HTT rE 91T FHAT TAT7 91 @
2 TE AR g I A T ST
AR AR T ORI Y AT A TET
o 7 g, dfwT T & o9 G
%7 T ¥ TAfOT qW T weR WY A
g 9% @ § fe garw & faay ®
HegT FAF 3o wiAmA Fa wmy 2F
I # @I qC I ®t ferm wfws
stafafacs agi g7 & & faer gur &
u# g1 TE (% 33 ¥ W7 A sarar
sfafafua sezx arofag ses &0
AT qre wiwT § AfeT g7 w7 fawe ¥
TR ¥ R awm amw Al ¢ 1 5y
A NA TG W9 F @7 T@ar
§ | 9T ¥ i fafreet faw, dom
gt & wire7 faa, 9T g
w3feq faa, J7oig gafew oo
st fra, At 2 fafres qama =t
sfafafee 5= mide ¥ w3 ¥
& A farar, YT g feedt eftee amga
faa | €7 ¥ wATAT G947 F wrio Mo
sﬁq‘qﬁiﬂ, ¥ro urfo Ao HYo wrfe ¥Te
frmr

JITers HEEY, A W9 ¥ T4 6T
Tf o § o T qE WA g o
o TAT ¥ WA F OF A Sy
& f v wrew & o e Wy wfafafeey
el Ragt R LR R AT R
dfae T ¥ § e g frcd fafreec
NV ayow s 83§ 1 G W
wr ¥ wam e ag e pm
& wig § f wwr wofr ot w9 wrew
# @ w ol sydiwee w0
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T% T WX %g T § woA TRy
Y garfeq & @ ¥ AT ATRAT E
fardiwer: & srary st oY & ag wgAT g
£ i @ ang s fo @@ sy w amn-
o faaTea §) w4 & $9 ST WO ug-
oo g fram s ar § 1 ok &
O fadiv SR FT qE WTTHT R § |
T & 9T TA A1 AT 9T R A HgA
g frgw e o & wfafafw & oo
gfarm & wfafafa & | afr ara dr qg ofr
wga § & urezr arafag € famie &
t dxdara sy o ayAfa=wy
¥ wfuwre 2 fad 7 1 7 oy A E
fagY 7 ®a qwa gfamr s &1 ara
qamar 91, W I & fagy 7 frelt
AT & OF AT & " fqe & wgw fresy
T T G AT AAT 4T T q9T-
wfqa aar gfearm w1, Tem7 w1, FTA™
¥, Vg 7 a1 fra o 5= e
st wfrfafucs 7 &7 Ffex ow
T AT qaT wTH ¥

u= & oF W o arr wg v &
qU4 TR ® FATA @O § WX
A I ¥ (¥ WO OF IA ADAT &
gig @rx Afar | g ara fag
A wagq feqr § o) 9% A &
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o w1 foedt & ww & W
wh § I aga ¥ Avaw T W
Fyoxr gy ) fafaet R e e &
aT ¥ IR e X qr wwe ot § s
ardr ot qara f goar ¥ faw o
gt ¥ arft wTrg gu & aw ¥ IR
i ¥ e qemda radt g wrowr
qg wey § fs AT e awyfer & ¥
o ¥ gz wgwT §  guAT oqmr dAv
g f& wsar g1 w X gag w1 {9 9w
gL 91 XU

W ¥ga TE YW I HT W
Iq ATATATT ST A &7 favry Fear
o qg & f& IwaE W 9@ ger
X1 & fadza wom wign § fe @
GEE WA 99X qwT &7 e
ufery qrx== A § 1w ewmH
%y W aeear 371 § w8, &
W Ooet W & &g A faart @
T § AY v farsd Aqre 8, Fafqamarsy
& WA AqTC §, ATCAE wey &1
qrErAA dare § W fee o a amx
feadr &z & 1 WX wF AT Al
%1 Tear § aY ag oF @ TETCRY FE
¢ s 2w & adig wraa ¥ wqron N
Jroqr, ¥ W W & A ¥ afz
fegr am o gt @ ol W
gara femr wmr

ow wgw mata & ow & yedt
TV AT W ¢

FiTouw gy ;. ATAg qv &
Ay | o vy afY § 1 WTET, WTeT )

W WG AW . WY <aa ¥ oy
agrn gk ¢ e 3 4 gy ¥ ww
ol | vmifﬂ!m'ﬂﬁ
farsdraTe g1 1



5675 Discussion re.

Shri Jawaharlal Nehru: Mr, De-
puty-Speaker, Sir, yesterday in the
forenoon I made a statement in this
House about recent developments in
regard to the Punjab situation. I
welcome this discussion in the House
on that gtatement and surrounding
facts. I shall frankly say that at first
I was not very anxious to have a pro-
longed discussion here because be-
hind these facts lie other facts and I
was simply afraid that in the excite-
ment of the moment some hon. Mem-
bers may say something which might
hurt others and hurt not only peoplc
here but hurt people outside. Be-
cause, this subject has drawn a great
deal of attention—and rightly so—
not only in Punjab where it was in-
evitable but elsewhere also and it has
to be tackled with some care becausc,
whether we want to or not, it cannot
be easily dealt with by reason and
logic alone. There is a tremendous
deal of sentiment, even passion at-
tached to it, ag it does when Jarge
numbers of people are moved by
anything. And when passions are
excited then words have to be chosen
with some care lest they may further
increase those passions and cause hurt
to people, though it does not help in
the solution of any problem.

Now, Sir, in my statement yester-
day, 1 stated briefly, I hope concisely,
some of the reasons that were before
me in rejecting the request or demand
for a further division of the Punjab
in the name of Punjabi Suba. This
subject, in a sense, has been before
ug for a number of years. Some hon.
Members have gone back to pre-lnde-
pendence days. I do not want to go
back to past history. It was before
us about five years ago, just before
the last general elections came up
and as a result something happened
later the regional formula wag devis-
ed and s0 on and so forth. It has
been intimately before me, occupying
my mind almost dally for the last
year or eleven months or so. 1 have
given to it such thought as I was
eapable of doing. T have naturally
been constantly consulting my col-
leagues here in the Central Govern-
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ment, in the Punjab Government and
our other important colleagues from
other parts of India. So, whatever
has been done, has been done after
the closest consultation and a great
deal of thought had been given to it
not only because there were some
principles involved but even more, as
one must, because we had to think
of the possible consequences of every
decision that we might take. It is all
very well for some hon. Members
opposite to talk of high principles. I
am prepared to discuss those high
princig]es with them in so far as they
might apply but whatever principle
you may follow, you have to think of
the consequences of that when you
have to deal with human Dbeings,
large numbers of human beings, who
could be rouscd tpo passion. So, we
have thought of the consequences a
great deal and the decisions we arrive
at are after giving thought to cvery
possible consequence. 1 cannot talk
of the distant future but I cannat see,
myself, any possibility arising, any
consequence arising—which will
make us change this decision,

Now, Sir, we have been discussing
this matter here and sometimes it is
not surprising that there was a little
excitement in the course of the dis-
cussion. I am not complaining of
that. But there is a rather interest-
ing fact emerging from this discussion
here: that out of, I think, fourte:n
hon. Members who have spoken on
the subject three hon, Members gave
their support to the principle of the
formation of the Punjabi Suba. They
had of course every right to express
their opinion. But it is still interest-
ing to note that out of hundreds of
hon, Members present here, no Mem-
ber coming from Punjab or near Pun-
jab—any neighbouring province or
State—no Sikh or semi-Sikh has sup-
ported this demand for a Punjabi
Suba. In fact, they have objected to
it strongly for ous reasons which
they gave. Those who supported this
demand—they had every right to do
so and I do not challenge them—
nevertheless came from places far
away from the Punjab. I say s0 be-
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cause this indicates to me that their
knowledge of what Punjab is and
what is happening there appears to be
very, very limited. It is not an inti-
mate knowledge which does not ecome
from reading newspapers or reading
long thesis or books, but a knowledge
which comes from the contact with
the people so that you have your
hands on their pulses and know what
is passing in their minds. Otherwise,
you live in a kind of rarefied atmos-
phere where you think you are fol-
lowing a certain principle which has
no bearing on the aspect whether it
applies to the circumstances there
or not. It is I think important to note
that everyone connected with the
Punjab or with the Sikhs, has,—who-
ever has spoken—given strong sup-
port to the policy which the Govern-
ment have adopted in regard to this
matter.

Shri Rajendra Singh: A whip has
been issued.

Shri Jawaharial Nehru: But some
people are in the habit of going wrong
even without the whip. That is more
unfortunate. However, it is not a
question of whip. If voting comes,
hon. Membery will vote. But no whip
has been issued for people to speak
in a particular way and even when
issued it is not easy to speak unless
one has some feeling and some know-
ledge of the subject.

After all, this issue in the Punjab
today is a big issue even from the
point of view of all India and, of
course, of the Punjab. It is right that
we consider every aspect of it and
the possible consequences that may
flow from any step that we might
take. I have welcomed hon., Mem-
bers who have expressed their dis-
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They have started with false ana-
logies, saying, “We have acecepted the
principle of linguistic provinces; we
have applied it in spite of difficulties
and trouble in Maharashtra and Guja-
rat and even in Nagaland an so on;
and therefore why not apply it here?”
That is completely a false analogy. I
am not going into past history about
the principle of linguistic provinces,
It is true we accepted it and we in
the Congress accepted it 40 years ago,
in the early twenties, and we accept-
ed it for a very good reason, which
reason applies today also not in the
administrative sense, buty because we
fclt,—who was I then? for I was a
young man—our elders felt that it
wag essentia] for us to function in
the language of the people. That was
the object, whether it is education or
whether it is our public conferences
and congresses or other things. That
was the motive. We wanted to reach
the people and get out of that orga-
nisation, whether it was the National
Congress or the old Liberal League,
which confined itself to speaking
in English, to people who understood
or sometimes even did not understand
English but who appcared in frock
coats and top hats and the rest. That
was the big revolution that came to
India through Gandhiji forty years
ago or more. As a result, we attach-
ed jmportance to this language ques-
tion and therefore, we said that lin-
guistic areas would be able to deve-
lop more. Nobody than thought in
terms of power politics. It was the
approach to the people eduactionally
and administratively in the language
of the people, so that they might
know what is happening and they
might associate themselves with it
There was a deliberate attempt to
break from the English Raj or the
British Raj, where some Englishmen
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conviction. That was the beginning
of the linguistic idea.

In 1921 I think or may be 1922,
‘because of this, the Andhra Province
as a linguistic area was accepted by
the Congress not today, not because
of that gentleman’s fast, but in 1921
it was accepted. In the Congress
<onstitution, it was made into a sepa-
rate province. So, it wag an old idea.
I cannot go into all thesc details. We
may have gone wrong here and there
and taken some wrong steps, but so
far as the constitution of the Andhra
Province was concerned, it had been
decided in 1821,

But the difficulty came because of
a dispute about the city of Madras,
which both the Tamil area and the
Andhra area claimed. All that we
could say was, ‘“You settle this diffi-
culty; we cannot compe] you. We
hav: no power to hand over Madras
to Tamil area or Andhra area. You
come to an agreement.” It was about
that time that that gentleman started
the fast. It so happened—it was a
curious coincidence—that just before
the fast, an agroement was practically
arrived at between the Andhra lead-
ers and the Tami] leaders and our
difficulties were removed, They were
working it out in detail and thiz fast
occurred. Even before the unfortu-
nate tragic death of that gentleman..

Some Hon. Members: Poiti Srira-
mulu.

Shri Jawaharial Nehru: ...... the
guestion was decided. It was not de-
cided—I want to make it perfectly
clear—because of the fast; in fact,
that fast rather came in the way of
a decigsion. The decision had been
taken previously and when the Mad-
ras question was solved, the only
thing that remained was the detailed
working out. That was taking place
and that fast came in the way of it, of
course not ultimately, because we had
decided it.

Take this question of Maharashtra
and Gujarat;-%p which reference has
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been made. Some hon, Members' me-
mories are short. That is a tragic
episode. Maybe we are guilty of it;
maybe some of us are and the Gov-
ernment is guilty of it. I want to
remind this House that the Govern-
ment’s decision in regard to the prob-
lem of the Bombay State was this.
We drafted a Bill and it was actually
introduced which actually saig that
there should be three States—the
Maharashtra State, the Gujarat State
and the city of Bombay State. That
was the Bill which was introduced by
the Government; that was our deci-
sion.

Some Memb:rs of this House—manv
of them—were not quite happy with
this. Almost at the last moment, I
got a memorandum signed by, I think,
272 Members of this House. I think
I am right in saying that the intiative
for that memorandum wag taken by
Shri Asoka Mehta and others agreed.
In fact, every group in this House
signed it, excepting I think the com-
munist party. 272 was a large num-
ber. When I got that, and that includ-
ed, please remember, the Gujaratis,
the Maharastrians and othersg in this
House—at least some of them—I was
put in a state of quandary because
we had decided and we had put for-
ward a Bill here. At the same time,
1 was not very happy with that Bill,
1 must confess it, and when 272 Mem-
bers of Parliament of all parties
except one came forward with a pro-
posal to have one State of Gujarat,
manarasnira, Bombay etc,, all together,
well in my heart I welcomed the
idea. I welcomed it bocause I thought
it representeq the general consensus
of opinion of the House. It was a
false judgment, I confess that, because
after that trouble occurred in Gujarat
and Maharashtra, But I never expec-
ted that, after this consensus coming
in. Another difficulty arose, because
this sudden change in Parliament
rather upset the people who did not
understand what had happened here—
people in Gujarat and people in Ma-
harashtra—and trouble came,
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My whole point was, originally the
Government had decided on a Maha-
rashtra State, a Gujarat State and a
City of Bombay State. Further, the
City of Bombay was kept apart on
this understanding that later if it
chose it could join the Maharashtra
State. The idea was that after the
municipal corporation elections etc., if
the majority wanted they could join
it. At that time we did not want to
push it and we were not quite sure
of it.

I merely referred to it. That is no
analogy here. As everyone knows,
whatever the argument there was
about the City of Bombay, in the
whole of Maharashtra it was a homo-
gencous unit and there was not a
single person in Maharashtra who did
not hold to that opinion, that he
should have a geparate State, Some
may for other reasons prefer some-
thing else, but they were all in favour
of that. So also Gujarat was a home-
geneoug unit. There was no QqQuestion
of a group in Maharashtra being
wholly opposed to that or a group in
Gujarat being wholly opposed to that.

Dr. M. 8 Aney (Nagpur): Do not
include the people of Vidarbh also in
that statement.

Shri Jawaharlal Nehru: The hon
Member Dr, Aney is completely
right. Vidarbh or a part of Vidarbh,
anyway, had always put forward a
different demand.

However, 1 am trying to explain
this, that if you compare that with
this Punjab issue you will see that
there is no comparison at all There
is no comparison for a variety of rea-
sons. First of all, I do not wish to
go into linguistics, but the whole of
Punjab, whether it is in regard to
language, whether it is in regard to
the ways of living, whether it is the
food you eat and 30 many other
things, it is a unity—whether it is
Hindu or Sikh or, I may add Muslim—
now there are not Muslims
there. There are not those differenc-
es doe to religion or due to language

Prime Minister regarding
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which you find elsewhere in India.
It is true.

We talk so much about language.
There nobody previously talked about
language. Punjabi was the language
—of course, in Hariana and parts of
it Hindi was the dominant language.
Punjabi was the language and no
argument ever arose. The argument
arose recently on the Qquestion of
script. That is the only argument
there, pleas: remember. There is no
argument about the spoken language
anywhere. About script, yes. What
script? Al] this time there was neither
Hindi nor Gurmukhi. It was the
Persian script that was widely used.
That was the official script, that was
the popular script, that was the script
taught in schools there. All our
fricnds, the leading Akali leaders, if
I may say so with great respect if
they had to write anything, wrote it
in Urdu. That is the  script
they learned. They also wrote Gur-
mukhi, I do not deny that; but sup-
pose they talked to me and took notes
they always wrote in Urdu, I have
noticed that. That is the language
everybody in the Punjab has learnt
all this time. But poor Urdu if I may
say so, was not treated very wel] 1n
the Punjab or elsewhere—in Delhi
or in UP. It is a different matter.
It is a different story. Here is some-
thing which was in common use and
in common parlance. Even today,
I believe, the newspapers, both of
the Akalis and of the Punjabi Hindus,
that are most succcasful are in the
Urdu language and Urdu script. It
is an extra-ordinary thing. They
both hit each other and argue against
each other but in the Urdu script and
in the Urdu language. This is their
heritage in the Punjab. It is some-
what forcibly being pulled out of that
position, that groove Into different
grooves and into that controversy.
Anyhow, script apart, this language is
not only the dominant language of
the Punjab but apert from the Hari-
ana Pranth, it is the predominant, the
most importanit and the most known
language. No doubt about it, script
apart.
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When I say it is a dominant langu-
age, 1 refer to it rather moderately.
1t is something more than a dominant
language, I would say, so far as the
Punjabi homes are concerned. It may
vary as sometimes dialects vary. But
every man understands it just as a
very large number of people under-
stand Hindi too. The difference bet-
ween the two is not very great. If
1 stay for a fortnight in the Punjab,
I begin to pick it up—1 mean the
nuances and the sounds of the langu-
age. As I get accustomed % them,
I pick it up, partly because in the
childhood 1 wag visiting the Punjab. 1
may well call myself half a Punja-
bi,.......

Shri Tyagl: No, no; I protest.

Shri Jawaharlal Nehru:. .. .in the

sense that my mother came from
Punjab. She came not from our pre-
sent Punjab but from what is Pakis-
tan Punjab, from Lahore. 1 easily
pick it up. I am sure anybody can
pick it up easily. It is partly Hindi—
it sounds slightly differently. The
moment you get hold of those difter-
ent sounds, you pick it up. So, really
and essentially Punjabi and Hindi are
the common languages there and Pun-
jabi is @ home language which is the
real test. It is not that you write it
in offices, it is a home language of
innumerable people,

As has been repeatedly said here,
in the Punjab it is very difficult for
you to divide the Sikh from the
Hindu. There are innumecrable fami-
lies which are half-Hindu and half-
Sikh. The Hindus go to Gurdwaras
and revere the Sikh Gurus and the
Guru Granth Sahib. They are inter-
woven like warp and woof of a gar-
ment. What troubles me, apart from
these arguments and principles, is
that we will tear that :a;memul:d th;:
principle  comes in an app
this way. We talk of Punjabi Suba

and all that, but if separate them
you will tear a finely woven tapstry
into two bits and spoil it. Tt is a very
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basic thing. Unfortunately, as things
have developed that is the danger.

Sardar Hukam Singh said that you
must consider the position as it is
today. Whatever it was in the past
and apart from the past whatever
onc's views may be in the present it
has become almost inevitable that if
any such thing is done in the pre-
sent circumstances it will be the tear-
ing up process with awful conse-
quences. That is  the consequance.
Shri Goray talked about the conse-
quences, No doubt, he has conse-
quences in view,  thereby per-
haps meaning some civil troubles,
rioting and all that. But
the kind of consequences 1 have been
thinking over are something far more
vital, namely, the tearing up of the
integrated community into two. Tt
is a very basic and a terrible thing.
That ig what I have in view and that
has caused me concern. That is why
I have resisted this idea. Hon. Mem-
bers think and rightly—I accept that—
that I am soft and give in to pressures.
I accept that. I want to give in to
pressures wherever I can. That is,
I want to win ov.r people to my side.
I do not want to stick out like a rigid
stick which cannot bend. I am pre-
of principle, 1 hope, not in matters
of principle, I hope, not in maters
which I consider important. Otherwisc,
I am always prepared to bend. You
cannot dea] with this country without
flexibility and trying to bend and try-
ing to win over people.

But, with all my desire to bend, I
found it impossible to adapt myself to
this idea of tearing up this woven
garment of Punjab social life. Be-
cause, it means the tearing up of the
social life of Punjab. Perhaps, this
question has arisen now more varticu-
larly because, unfortunately, five or six
monthg later, elections are coming. T
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something which has been wrought
through the ages? Over 100 years now,
this State of Punjab or the Province
of Punjab is continuing and hag deve-
loped its own life, its own culture and
its own language, of course, superim-
posed by the British Raj, by English,
by Persian and all that. Nevertheless,
it has developed in the village, in the
town, everywhere. What is more,
wherever a Punjabi goes, a Hindu or
a Sikh, he carries that with him. If
you meet them in London, two Pun-
jabis wil] always talk in Punjabi. If
you meet them anywhere else, in
America, in Singapore—they have gone
far and wide—they have got the
Punjabiness with them. You cannot
divide. There is the Sikh Punjabi;
there is the Hindu Punjabi. It is a good
thing. Sometimes, this Punjabiness is
slightly irritating, because they stick
together ag Punjabis. That is a good
thing so far as the Punjab is concer-
ned. All this would lead to the break-
ing up of the thing built through the
ages. I think it is very serious. Talk-
ing vaguely about the principle of
linguistic states and all that simply
shows that they have no conception
of what Punjab is. It is a linguisti-
cally integrated area, as integrated as
any part of India, socially integrated,
by habit, by custom, by living, by
meeting. In every way it is an inte-
grated area. You want to break it up.
Really this thing shocks me,
Reference was made right at the
beginning to the States Reorganisation
Commission's report. Shri Goray
swept it aside saying that it is dead
and gone. It may be dead or gone,
1 do not know. The whole point is
that the States Reorganisation Com-
mission considered this matter of
Punjab before passions had been
roused to this pitch as they are now.
They had some pressure as pressures
come; nothing very much. What is
important is the argument that they
have put forward calmly after full
discussion, after meeting everybody
there. After that argument, they are
coming to this firm decisiou that any
breaking up of the present Punjab is
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undesirable and harmful to everybody.
That is important. Otherwise, they
have not passed a decree which binds
u. They were three able thinking
persons who enquired into this matter
at a time when pressures were not so
great from any side and they came to
this conclusion. I would advise hon.
Members, if they have a little time, to
read that chapter. It will take 10 or
15 minutes to read. Because, it is a
very reasoned chapter showing what
the Punjab is, how the life of the
Punjabis, of the Hindus, of the Sikhs
and others is inter-laced and inter-
twined. You cannot separate it. That
is the important thing. All that has
happened—not merely the question of
the Punjabi suba now—unfortunately,
al] that has happened in the last few
years has put a great strain on that
unity among the Punjab people.
People talk about the necessity of
Hindu-Sikh unity and all that. But,
the fact is that they have been be-
having otherwise. I do not wish to
accuse anybody. But, the fact of the
matter is that both the Akali party on
the one side and certain Hindu or-
ganisations on the other are equally
guilty of putting strain on this. Both
of them, in the name of language or
something else, have raised slogans
and roused passionsg against each other
which has been very painful. And this
has ended in, and this has led to, this
present position of this demand, on
the one side, of the Punjabi Suba and
an equally emphatic and strong re-
Jection of that demand by the others,
thus creating a situation that what-
ever the principle involved, linguistic
or other, you cannot do it today. It
15 a patent fact; you cannot do it. In
spite of what Shri H. N. Mukerjee
might think or say or 8hrl
Goray may think or say, you
cannot do it, T mean in the sense
that you cannot do it without
creating trouble everywhere in the
Punjab. There may be trouble other-
wise t00, and you may balance the two
troubles. That is a different matter.
But it is obvious that this ease Is en-
tirely different from a homegoneous
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Maharashtra, from s homegeneous
Gujarat. Here is a place where every
family is hit, or many families are hit.
Here is a place where every village is
hit, where you have not got a homo-
geneous population; you have got a
homogeneous Punjabi population, I
admit that, but I include the whole of
the Punjab in that. 1 say, from that
point of view, the Punjab is a lin-
guistic area as good as any in India,
and better than some with certain
minority languages; like minority
languages is the Hindi language which
is the home language of many people
there in the Hariana Pranth. I admit
that. But, broadly speaking, the whole
of the Punjab ig a linguistic area and
it follows even the linguistic priciples
that we have laid down as closely as
it can; you cannot separate every
village or every family like that.
Apart from that, it is, as I have said,
a socially integrated area, which is
far more deep, which goes down
deeper into the people.

So, the:» passions have been roused.
Now, at ... stage, apart from the other
reasons at any stage, at this stage, to
try to do this is to invite trouble, 1
do not know, if a Punjabi Suba was
formed, I certainly would not like to
be in that Punjabi Suba, or, for that
matter, a Minister or any person in
authority, because he will have to face
the opposition of a very large part of
the population; in terms of statistics,
it may be 45 per cent; or it may be
more or it may be a little less. How
could he function with 45 per cent of
the population not agreeing with him,
mind you, not on the question of lan-
guage, because 48 per cent itself would
be speaking Punjabi, but because the
way it hag grown up,—there is no
doubt about it that it has grown up
not as a linguistic issue but as a com-
munal issue; 1 have no doubt about
it—because it has grown up as
a communal issue, other com-
munities take objection? And they
oppose it. and they will go on
opposing it, for, Punjabis have
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many virtues, but yet they are very
quarrelsome people. They quarrel
amongst themselves, How any person,
any thinking person, whatever his
original views might have been,
could possibly say ‘Do this or agree
to do it now or six months later
surprises me, because it cannot just
be done,

Shri Goray repeatedly talked about
statesmanship and generosity, address-
ing the Government. I should like
to request him to apply his  states-
manship to this problem and see how
this can be done. 1 say that it is
inviting disaster, and disaster to the
poor Punjabi State or the Suba that
might be formed, absolute disaster to
it, trouble all the time; and possibly—
1 do not say that it will happen, but to
some extent even it may happen
people may start moving out from one
place to another; there may be small
migrations here and there, Are we
going to live through this experience
again? It was conceivable, whatever
the consequences, good or bad, it was
conceivable to split up the Punjab; you
can do anything you like; Parliament
can do anything, but it can only be
done, even so, peacefully and by wide-
spread agreement among the people
concerned. You cannot do it because
the moment you do that, you invite
tremendous trouble and, if not bring
ruin, at least do great injury to the
Punjab anyhow, and create conditions
and injuries which will take a long
time to heal, economic injuries, social
injuries and other injuries deep down
to the heart of various cowimunities,
which will take a mighty long time
to heal. Look at the consequences.

80, 1 should like hon. Members to
see this background. I do not wish to
go into details, to repeat the various
arguments raised.

19.05 hre.
[Mr. SexaxER in the Chair ]

Shri H. N. Mukerjee said something
about the State functioning in its prin-
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cipal language. That is what is exact-
ly happening there. He does not know
the facts, he does not know what is
happening there.

Take the Regional Formula, It may
be good or bad; I am not going into
that matter. It was in a sense good;
in a sense, it was bad also, in that it
encouraged some wrong tendencies.
By itself it is a good thing. It is an
extraordinary thing that when the Re-
giona] Formula was passed, at that
time and after, the leaders of the
Akalis, and Master Tara Singh, said
quite clearly, ‘No more Punjabi Suba’,
He wrote, and he told us publicly,
not in private, ‘No more Punjabi Suba;
we are satisfied’. Within two or three
months of that, out came opposition
and disagreement, I was amazed and
astonished because I had gone all out
and tried to bring about a settlement.

Shri Tyagi: Did he publicly say ‘No
more Punjabi Suba?

Ch. Ranbir Singh: They
amended the Constitution of the Akali
Party also to that effect,

* Shri Jawaharial Nehru: 1 speak from
memory, but I think he publicly said
80 t00. And as part of it, it had been
decided that the Akali Party would
give up Its political aspect, and it
actually amended its Constitution.

Ch. Ranbir Singh: Yes.

Shri Jawaharial Nehru: ] say so be-
cause now it has been repeated.
Shri Asoka Mehta made a statement.
A promise wag made, This is exactly
what happened five yearse ago. Now
we have come back. Within two or
three monthy of the promise, it was
not kept.

As | was saying, the Regional For-
mula was devised. 1 went all out with
such flexibility and softness as
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possessed to win over Master Tara
Singh and hig colleagues. Temporari-
ly, I believe, I had produced some im-
pression on him too. But it was not
enough. Then followed this break
very soon. The elections came and
there was a break.

Apart from that, the Regional For-
mula, in so far as language was con-
cerned, gave everything that you
could conceive of They made the
Punjabi region and the Hindi region.
A large number of subjects were
allotted to the Regional Committees
to deal with. The persons who
formed the Regional Cammittees were
members of the Punjab Legislature
coming from that region. So that the
Punjab Legislature became two Com-
mittees.

First of all, a rather odd thing
happened. For months and months,
the Regional Committees would not
function at all. Why? Because they
were carrying on an argument about
their status—what were they?! Were
they statutory organisations or were
they Commitiees of the Assembly or
what were they? Their Chairmen
claimed that they were independent
statutory organisations with nothing
to do with the Punjab Assembly,
although they were all Members of
the Assembly. The Speaker of the
Punjab Assembly could not accept
this. Uliimately, the matter was
referred to us. The Speaker wrote to
me. | am no lawyer. Prima facis.
my own view was: How could they
be independent organisationst They
were Committees of the members of
the House, presumably connected
with the House. Anyhow, 1 sent it
‘o our Law Minister. He sent me, as
is his custom, a long, long note of
about 20 pages on the subject, which
seemed to be very simple. In the note
there were lots of quotations from
text-books and what not. It said,
“They cannot be independent. They
are only Committees of the House’. 1
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Passed it on to the Punjab Speaker.
Tha: was one thing which the Region-
a]l Committees did not like, becausc
‘they wanted a higher status and cer-
tain other privileges, all kinds of pri-
vileges, which would have gone with
that higher status. There it was.

Now, about the powers given to the
Regional Committees. The subjects
given to them were quite substan-
tial. I think they numbereq 14—1I
have not got the list. A large num-
ber of subjects were given to them,
specially dealing with languages and
other things. And it had been decided
that in the Punjabi region, the primary
language would be Punjabi and the
secondary language would be Hindi;
in the Hindi region, the primary
language would be Hindi and the
:secondary language Punjabi.

There was some delay in this.
‘When I asked the Punjab Government
about this delay, they said: there has
not been delay, but in actually giving
effect to it, because we have to get
about 40,000 or 50,000 teachers to
learn Punjabi and Hindi, both; we
<annot produce them; the schools have
<o be taught in Punjabi. we just have
not got enough people; we have put
dhem to school, that is the teachers,
to learn Punjabi, and some to learn
Hindi. I have got the figures. About
50,000 teachers were sent to the
achools to learn Punjabi, and to teach
Punjabi and Hindi to quite an ade-
quate number. There was delay,
therefore, in turning over to teaching
Punjabj or Hindi as the case may be,
in this initia] couple of years which
+was made much of. It ijs possible
they might have been slightly hustled,
bu} it is not easy by hustling to teach
A person a language, to teach a tea-
cher a langage which we can teach.
Anyhow, after two or three years, thig
s.arteq functioning properly.

In this period, the idea was that if
the regional committees made any
recommendations about legislation or
other matters, that would normally be
approved by the Assembly. If the
Assembly did not approve of them,
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they would send it to the Governor,
whose decision would be final. The
Governor only got this if there was a
dispute beween the Regiona] Com-
mittee and the Assembly. You will
be interested to know that through-
out this period. there were many
recommendations sent by the regional
committees. In only one case, so far
as I remember, the Assembly did not
accept it; in every other case the
Assembly accepted the recommenda-
tions, both of the Hindi and the Pun-
jabi regional committees, In one case
the Assembly did not accept it. It
was sent to the Governor, and the
Governor rejected that recommenda-
tion. That one case, I might add, came
from the Hindi regional committee,
not from the Punjabi regional com-
mittec.

Shri Vajpayee (Balrampur): There
were {wo cases.

Shri Jawaharlal Nehru: Perhaps
there were two cases.

Ch. Ranbir Singh: Both were from
the Hindi region.

Shri Jawaharlal Nehru: Anyhow
as was pointed out, they both came
from the Hindi region, not from the
Punjabi region. That is there was
no obstruction or difficulty before
the Punjabi region so far as the
Assembly or the Governor was con-
cerned, except, as [ said, originaily
about their status and privileges and
payments to them and al] that.

Now, if you examine this position
from the language point of view,
there was no further question of
language left. I may add that it had
been decided that in the Punja™
region, Punjabi should be wused for
administration purposes up to the dis-
trict level, and in the Hindi region
Hindi should be used up to that level.
That is being done.

Educationally, and from the
point of view of administration
at the lower levels, and progreffively
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in the higher levels, al] this was done.
Every State employee in the Punjab
Government, I believe, has to learn
both Punjabi and Hindi, because he
has top deal, he may have to deal, with
papers in both. Al] this has been
done.

1 should merely like to know where
any obstruction has come in the pro-
motion of the Punjabi language, what
difficulty in its promotion has come,
because, apart from the subjects that
had been agreed to, many other things
have been done. A Punjabi univer-
sity is being started. That was not
referred to then. It iz an additional
thing. When people talk about func-
tioning in Punjabi, that is exactly
what is happening there. You cannot
have it more. No question of Pun-
jabi arises, of language arises there,
that is to say in the Punjabi region
which presumably would become the
Punjabi Suba. It has full command
over the language. Punjabi is the
primary language, and Hindi is the
secondary language; and in the Hindi
area, Punjabi is secondary, and every-
body has to learn it, while Hindi is
the primary language; with the result
that vast numbers of people outside
the Punjabi area have to learn Pun-
jabi toady. And some object to it—
I think they object wrongly to it, but
they do object to it—and the influe-
nce and the spread of Punjabi has
been much greater than at any time.
Punjabi has made more progress in
the ast eight or ten years than in the
last hundred ycars,

All this has happened. So that,
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today, linguistically. we have got a
Punjabi region. And, I say the wholg
of Punjab is a linguistic one; and you
may say it is a contradiction. It is
partly a contradiction, not wholly.
But the question hag arisen because of
this argument.

I would much rather that we had no
regions at al] and everyone in the
Punjab were made to learn both Hindi
and Punjabi and be done with it
And there it is and both the languages
would flourish. In a sense this is hap-
pening though in a slightly inverted
way. So no question of language can
arise now.

1 must submit to the House that
there is some criticism of the way the
regions are working, or In the way
Punjabi is being encouraged. Let us
consider it. 1 have given my word.
Let us sit down and consider it and
remove that obstruction. I cannot
remove it. 1 suggested that this
cannot be done by a fiat from Gov-
ernment. Let representatives of the
region sit down, representatives of the
Punjab Government and representa-
tives of the Central Government; also
if you like add some educationists to
it. These things are educational ques-
tions—the question of language. And
we shall remove the obstruction.

So, the point I wish to impress
upon this House is that there is no
question of language which comes up
anywhere. If it is not a question of
language then what is it~—all this
business? Obviously, as some hon.
Members have pointed out, it is g com-
munal question. It does not neces-
sarily meap that a communal quaestion
must be a wicked question or a bad
question although it may
in a bad garb and with
tions. Nevertheless, it may have some
virtue In it. But I do not know what
the virtue is so far as this matter s

fg
1
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Master Tara Singh and Sant Fateh
Singh that Sant Fateh Singh said that
in my statement yesterday I had said
something which was not true. I was
rather surprised. I asked, what is it?
He is reported to have said: ‘I never
said that there should be 3 legisla-
tures’. You wiil remember I had said
that Sant Fateh Singh wanted the
Punjabi Suba or in the alternative two
sub-legislatures, both regional com-
mittees becoming legislatures, which
meant to me 3 legislatures. So, he
said: ‘I never wanted three; I only
wanteq two'. If he wanted only two,
it means Punjabi Suba gagain. It
means nothing else. And the word
sub-legislatures was used. So, sub-
legislature means that there is some
other legislature somewhere else. He
explained, those friends told me, that
what he was thinking of was two
legislatures, not full-blooded, not
having all the subjects. For instance,
finance may not be in it; or maybe
law and order may not be in it; but the
remaining things would be there.
Finance and law and order were not
to be dealt with by any other gov-
ernment or legislature but should be
the direct responsibility of the Gov-
ernor.

It is a novel conception. The whole
thing is quite novel; two legislaiures
and a third. It is a novel thing and
not provided by our Constitution.
When I pointed out that I was toid,
‘Change the Constitution’. Of course,
the Parliament can do that or any-
thing it likes but it is not easy to
change the Constitution, and this kind
of change particularly. I am sorry
if 1 misuderstood Sant Fateh Singh
and gave a wrong impression in my
note. But that wag the only reasona-
ble explanation I can make of what
he said If it meant only two, it
means really going back to two trun-
cated legislatures.

iz; 1 would like to point out one thing
w bearing in mind. Since Parti-
"tion, that is the Big Partition, as every
one knows, large numbers of people
came from Pakistan to India and went
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from India to Pakistan; large numbers
of Punjabis went and Punjabis came
and a good number of these people
who have come from Pakistan, Pun-
jabis, have been settled in the Hindi-
speaking area of our Punjab so that
yYou have got a new infegration—Pun-
jabi-speaking people in the Hindi-
speaking area. [ do not quite know
but 1 am told that it runs into lakhs.
Some people gave me a very big
figure; I will not mention it; it is not
right. Al] these Punjabi-speaking
people, Hindus mostly, are settled in
the Hindi-speaking area and naturally
they are picking up Hindi. That does
not mean that Punjabi ceases to be
their language, Unfortunately, an
agitation was carried on before the
last general elections among these
people to declare in the census that
their language was Hindi and not Pun-
jabi although they spoke Punjabi in
their homes. What was the purpose
of it I do not know. But it was not
a truchful statement and it did a lot
of harm, It increased these tenden-
cies for separation and the frictions
and, as I pointed out, it was a bad
thing. Because, the whole thing
behind all this is—maybe power
polidcs and all that—ultimately lack
of faith of each other, lack of faith of
Sikhs of Hindus and of Hindus of
Sikhs. There was fear and lack of
faith. This business certainly creat-
ed an impression among the Sikhs:
look at these people; their language
is Punjabi but they want to deecry
their birthright in ‘this way; how are
we to trust them? It was a legitimate
complaint; it was a bad thing to do, I
think many of these people have gone
back to Punjabi, many people who had
put down Hindi at that time; now
they were going back to Punjabi
because that was their language. How
many have gone, how many not. I
cannot say. Perhaps the next census
will show.

One thing more. [ have not refer-
red to it but other Members have
That is about hunger-strike to enforce
poitica] demands or any demand
Some hon, Members said that this
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was a legacy for which the Congress
is responsible or for which Gandhiji
is responsible. Well. That is partly
correct. Of course Gandhiji indulged
In hunger-strikes and did so for very
special reasons, for special objectives
but never for a politica] objective of
this type. But I admit that anyhow,
we cannot judge these things from
that point of view and the time of
the struggle and all that. But I think
that we should make it perfectly clear
that hunger-strikes will not be recog-
nised as legitimate in the <olution of
any problem and there has also been
a peculiar difficulty, apart from the
others that 1 have pointed out in this
particular case, Master Tara Singh's
hunger-strike and previously Sant
Faleh Singh's hunger-strike, because
if that impression growg that the hun-
ger-strike has succeeded in achieving
a certain object. then there will be no
end to trouble in India. In every
problem, in everything somebody may
go on hunger strike and it is quite
impossible, Just today we are told
of what happened in Andhra ana
therefore it is said we must have ft
In this case. We have always refer-
red to Andhra, Gujarat or Maharash-
tra. All these cases are completely
different. We will always be told
about this. Therefore, both on prin-
ciple and on practica] considerations,
we cannot accept this method, and 1t
must be made perfectly clear to all
concerned. I hope that the hon.
Member sitting opposite will not
indulge in his usual habit of hunger-
strike too.

Mr, Speaker: He goes on hunger-
strike to improve his health!
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Shri Jawaharial Nehru:
completely right, Sir

Mr. Speaker: I have always found
him better after a hunger-strike,

Shri Jawaharial Nehrn: He must
have learnt the art of getting better
after a hunger-strike! Anyhow, I sub-
mit that, looking at this problsm from
any point of view. whether it is on the
ground of principle, whether it is on
the ground of practical application,
and more especially from the point of
view of things as they are today and
the dangers of any step being taken
which will have falal consequences
from the point of view of the whole of
India and especially of the Punjab,
the policy that the Government have
followed is the right policy.

You are

As the House knows, and as may be
seen from the correspondence that 1
exchanged with Master Tara Singh
and Sent Fateh Singh. I met them, 1
have spoken fo them and I have
written to them. [ pleaded earnestly,
and deferentially. There wag no
question of my ordering anybody.
But I pleaded with them and I shall
go on pleading, if npecessary, but
pleading does not mean giving up
something which [ consider vital
Therefore, I hope it will be clearly
understood by everybody outside this
House that the policy which the Gov-
ernment is pursuing is not only a firm
policy but a right policy, and any
marked deviation from it would be
very injurious to the country,

1928 hrs.

The Lok Sabha then adjourned sill
Eleven of the Clock on Wednesday,
August 30, 1961 /Bhadra 8, 1883 (Saka).



